INSOLVENCY AND BANKRUPTCY BOARD OF INDIA

PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2625

Panel of IPEs registered as IPs, for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority across India

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and
Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Sl.
No.

Registration No.

Name of IPE registered as IP

Address of IPE registered
as IP

Email of IPE
registered as IP

AFA Valid Upto

1

IBBI/IPE-0151/IPA-
1/2023-24/50052

Truue IPE LLP

D-501, Ganesh Meridian, Opp.
High Court S.G. Road
Ahmedabad 380060

jain_cp[at]yahoo[dot
Jcom

30-06-2025

IBBI/IPE-0103/IPA-
2/2022-23/50020

Truvisory Insolvency Professionals

Private Limited

1501, Tower No. 4, Spring
Grive Towers, Lokhandwala
Township, Kandivali East,
Mumbai-4000101

contactanshulgupta
@gmail.com

31-12-2025

IBBI/IPE-0030/IPA-
1/2022-23/50013

ARCK Resolution Professionals LLP

Flat No 409, 4th Floor Ansal
Bhawan, 16, K G Marg,
Connaught Place, New Delhi-
110001

insolvencyl[at]arck[d
ot]in

31-12-2025

IBBI/IPE-0093/IPA-
1/2022-23/50034

Renascence Insolvency Resolution

Professionals Private Limited

101, Kanakia Atrium 2, Cross
Road A, Chakala MIDC
Andheri East Mumbai Mumbai
City MH 400093

caamith.gupta@gma
il.com

30-06-2025

IBBI/IPE-0060/IPA-
1/2022-23/50012

ASC Insolvency Services LLP

166, DDA SFS Flats, Hauz
Khas, New Delhi - 110016

anju[at]insolvencyse
rvices[dot]in

31-12-2025
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
905, 9th Floor, Tower C,
6 IBBI/IPE-0084/IPA- | Resurgent Resolution Professionals | Unitech Business Zone Nirvana | legal@resurgentindi 31-12-2025
3/2022-23/50018 LLP Country Sector-50, Gurgaon- a.com
122018
Unit # 207, 2nd Floor, Kshitij,
IBBI/IPE-0059/IPA- KDRA Insolvency Professionals Ne_ar Azad Nagar Metro irp@kanchansobha.c
7 . . Station, Veera Desai Road, 30-06-2025
1/2022-23/50037 Private Limited . . om
Andheri West, Mumbai -
400053
H. No. 47, Ground Floor, Type
IBBI/IPE-0132/IPA- . . 3 BLKE, IARI Pusa fintechipe[at]gmail[d .
8 | 3/2023-24/50048 M/s Fintech Restructuring LLP | . )¢ Central Delhi, Delhi- of]com 30-06-2025
110012.
FIRST FLOOR, 64, OKHLA
IBBI/IPE-0002/IPA.- . ESTATE, PHASE Ill, (NEAR |anilgoel[at]aaainsolv 1o
O | 1p02023/50000 | AAA Insolvency Professionals LLP |\ on w1 s) NEW DELHI | ency[dotjcom 31-12-2025
110020.
IBBI/IPE-0013/IPA- _ Bund_lng No. 11, 3r_d Floor Vuender[dot]sharmz_;l
10 VRSA Insolvency Professionals LLP | Hargovind Enclave Vikas Marg | [at]vsa[dot]net[dot]i 31-12-2025
3/2022-23/50003 .
Delhi- 110092 n
House No. 581, Third Floor . .
11 | 'BBVIPE-0L40/IPA- Trupro Insolvency Services LLP (Top Floor), Sector 27, rohit.sehgal@truproi 31-12-2025

1/2022-23/50004

Gurugram-122001

nsolvency.com
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
12 IBBI/IPE-0021/IPA- | Headway Resolution and Insolvency 702';;21;:03&ria:;t?nii?t_re' rrkanoongo[at]gmail 31-12-2025

1/2022-23/50005 Services Private Limited 40002' 1 [dot]com

8-2-248/A/5/16, Plot No. 717,

13 IBBI/IPE-0141/IPA- Global Insolvency Professionals Journalist Colony, Road No 2, | kumarmadas@gmail 31-12-2025

2/2022-23/50007 Private Limited Banjara Hills, Hyderabad 500 .com

034
IBBI/IPE-0056/IPA- - C-51, RDC, Raj Nagar, ipreshma[at]rrinsolv 1o
141 jpono-a3mo009 | RR Insolvency Professionals LLP Ghaziabad - 201002 ency[dot]com 31-12-2025
. . . Shop No 531 Plot No 8 5th

16 IBBI/IPE-0136/IPA- Samruddhi Resolutions Private Floor Sec-9 Rohini City Delhi prabhakar_acs[at]red 31-12-2025

1/2022-23/50010

Limited

North West DL 110085 IN

iffmail[dot]com
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
Tower 6/603, Devnandan
18 IBBI/IPE-0138/IPA- | Quickresolve Professionals Private Heights, Near Podar School, |anil91111[at]hotmail 31-12-2025
2/2022-23/50011 Limited New CG Road, Chandkheda, [dot]com
Ahmedebad - 382424
D - 306, Ashiana, Sector 4, .
19 IBS?ZIQZPZE gcél/ggglp? " |Synergy Insolvency Professionals LLP Vaishali, Ghaziabad - pravag%gggi([)aﬂgmall 30-06-2025
201010,Uttar Pradesh
20 IBBI/IPE-0022/IPA- | Waterfall Insolvency Professionals 1N22:1i’ml\gsl;eorigth?\r/lnfg§a\i{’ Waterfall0421[at]gm 31-12-2025
1/2022-23/50016 Private Limited ' ail[dot]Jcom
400021
IBBI/IPE-0018/IPA- Nakshatra Insolvency Resolution Plot No, 377.' Nakshatra, 4th. nirpltd[at]gmail[dot]
21 . - Floor, Gandhinagar, Ambazari 31-12-2025
1/2022-23/50017 Professionals Limited com
Road,Nagpur- 440011
. . 405 New Delhi House, 27 ..
29 IBBI/IPE-0108/IPA- KVG Insolvency Advisors Private Barakhamba Road, Connaught vijaykumargupta[dot 31-12-2025

1/2022-23/50019

Limited

Place, New Delhi-110001

lip[at]gmail[dot]Jcom
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
1203, 12th Floor, Vijaya

23 IBBI/IPE-0040/IPA- | NPV Insolvency Professionals Private |Building, 17 Barakhamba Road, |ashokjuneja[at]gmail 31-12-2025

2/2022-23/50021 Limited Connaught Place, New Delhi- [dot]com

110001
8/28, 3rd Floor, W.E.A. Abdul . .

24 IBBI/IPE-0099/IPA- AVM Resolution Professionals LLP | Aziz Road, Karol Bagh, New mivij1956[atjgmail] 31-12-2025

1/2022-23/50022 . dot]com

Delhi - 110005
IBBI/IPE-0020/IPA- Sumedha Management Solutions 2B, -Geetanjall Apartment 8B, info@sumedhamana

25 . . Middleton Street, Kolkata- 31-12-2025

1/2022-23/50023 Private Limited gement.com

700071
Flat No. 104, Kavuri Supreme

26 IBBI/IPE-0146/IPA.- K-Source Financial Consultancy Enclave, Kavuri Hills, G. B. |dsrk@ksourceipe.co 31-12-2025

3/2022-23/50024 Services Private Limited Pet, Madhapur, Hyderabad, m

T.G, 500081, India
607, Chetak Centre, RNT Marg, .

g7 | |BBI/IPE-0134/IPA- MVK IPE LLP NIr. Hotel Shreemaya, Indore, | KLadmvkirp[dotjc 31-12-2025

1/2022-23/50028

MP-452001

om
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
Flat No. 103, Sri Sai Swapna
. Sampada Apt Near Yellamma .
28 IBBI/IPE-0114/IPA- | MSKM Insolvency and Resolution Temple, Belkampet, S.R madhucs1[atjgmail[ 30-06-2025
1/2022-23/50029 Services Private Limited ' e dot]com
Nagar, Hyderabad, Telangana-
500038
2719, Nivedh Vikas Apartment,
IBBI/IPE-0143/IPA- . Pankaja Mill Road, ipeadmin[at]sppgrou .
29 1/2022-23/50033 SPP Insolvency Professionals LLP Puliyakulam, Coimbatore- ps[dot]jcom 30-06-2025
641045
SCO NG 818,15T FLOOR ducturus[dot]insolve
30 IBBI/IPE-0026/IPA- | Ducturus Resolution Professionals NAC, MANIMAIRA ncy[at]gmail [dot]co 30-06-2025
1/2022-23/50040 Private Limited CHANDIGARH Chandigarh- | "*/1%49
m
160101
109 (First Floor), Surya Kiran
Building, 19. Kasturba Gandhi | . .
IBBI/IPE-0107/IPA- . . . . ' info[at]osrikgroup[d A
31 1/2022-23/50045 M/s Osrik Resolution Private Limited |Marg, Connaught Place, Central of]com 30-06-2025

Delhi, New Delhi, Delhi, India
— 110001
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- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
i i . C-10, Lower Ground Floor, |harmeet[dot]kaur[at]
32 IBBI/IPE-0131/IPA- | M/s RRR Insolvency Service Experts Lajpat Nagar-1IL, Delhi — rrrinsolvency[dot]co 30-06-2025
2/2023-24/50046 LLP
110024 m
8-2-698, 502, 5th Floor, M J
33 IBBI/IPE-0090/IPA- M/s Levatio Restructuring and Towers, Road No. 12, Banjara | murthye[at]gmail[do 30-06-2025
2/2023-24/50051 Turnaround Private Limited Hills, Hyderabad, Telangana- tjlcom
500034
Sri Venkateswara Nilayam,
H.No. 8-2-603/1/10, 1l Floor,
IBBI/IPE-0078/IPA- . Krishnapuram, Road No. 10, |mahadev[dot]pcs[at] .
34 2/2023-24/50056 V7 Advisors LLP Banjara Hills, Hyderabad, gmail[dot]jcom 30-06-2025
Rangareddi, Telangana -
500034
35 IBBI/IPE-0154/IPA- MAVENT RESTRUCTURING  |B-29, LGF, LAJPAT NAGAR- | caakhilahuja@gmail 31-12-2025
3/2023-24/50058 SERVICES LLP 111, New Delhi 110024 .com
36 IBBI/IPE-0156/IPA- DAULAT RESOLUTION Flat 3A, 33 Shakespeare Sarani, |daulat[dot]resolution 31-12-2025

1/2023-24/50062

SERVICES PRIVATE LIMITED

Kolkata - 700017

[at]gmail[dot]com
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
House No. 3656/6, Gali No.6,
37 IBBI/IPE-0153/IPA- Efficax Resolution Professionals Narang Colony, Tri Nagar, | md[at]efficaxindia[d 31-12-2025
3/2023-24/50063 Private Limited Near Rose Garden, New Delhi- ot]jcom
110035
Plot No.16 (11-20-18), Huda . .
3g | 'BBI/IPE-0087/IPA- Safeintip LLP Complex, Kothapet, Hyderabad | tsnrajafatjgmail[dot] 31-12-2025
3/2023-24/50064 com
500035, Telangana
811, Meadows Sahar Plaza Sub
39 IBBI/IPE-0089/IPA- | M/s Orion Resolution & Turnaround | plot A Bldg No, 6 AK Road | abhijitgokhale07[at] 31-12-2025
3/2023-24/50066 Private Limited Next to Kohinoor continental gmail[dot]Jcom
Mumbai City MH 400069
BLOCK-LD-30,SFS
40 IBBI/IPE-0162/IPA- STALWART RESOLUTION FLATS, PITAMPURA, stalwart[dot]ipe[at]g 31-12-2025

3/2023-24/50070

PROFESSIONAL LLP

NORTH WEST DELHI,

DELHI-110034

mail[dot]com
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= Registration No. Name of IPE registered as IP el O IPIS (e RifHle Er_na|l air 1212 AFA Valid Upto
No. as IP registered as IP
104, M. K. Bhavan, 300, Shahid
41 IBSZIQZPBE_ 2%236'5? " | Libord IRP Advisors Private Limited Bhagat Singh Road, Fort, lalit@libord.com 31-12-2025
Mumbai MH 400001 IN
A-414 Usha Enclave, Navodaya
42 IBBI/IPE-0158/IPA- | Bright Star Resolution Professionals | Colony, Srinagar Colony Extn, | ramgandluri@gmail. 31-12-2025
3/2023-24/50072 LLP Yellareddiguda, Hyderabad - com
500 073
Shreevathsa, No. 428, 19B
IBBI/IPE-0163/IPA- . . __— Cross Road Jayanagar Il Block | ip[at]beleyur[dot]co e
43 1/2023-24/50073 Beleyur Resolutions Private Limtied Bengaluru South , Karnataka m 30-06-2025
560011
204,2ND FLOOR, WALL
STREET-1,NR. GUJ
44 IBBI/IPE-0139/IPA- VCAN RESOLVE IPE LLP COLLEGE, OPP ORIENT ibc@vcanca.com 30-06-2025

1/2023-24/50074

CLUB,ELLIS BRIDGE,
AHMEDABAD,GUJARAT-
380006
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
FLAT NO. 3, DHRUVATARA
IBBI/IPE-0165/IPA- R S G D INSOLVENCY APARTMENTS, 241, DR. |rsgdinsolvencyprofe
45 1/2023-24/50075 PROFESSIONALS SERVICES RAJENDRAPRASAD ROAD, [ssionals[at]gmail[dot 30-06-2025
PRIVATE LIMITED TATABAD, COIMBATORE - Jcom
641012
45 | |BBVIPE-0167/IPA- | ACUERDO RESOLUTION ﬁaﬁr?aﬁﬁt@i& :)r '(‘ggfjat:] acuerdo.rp@gmail.c 30.06.2025
1/2024-25/50076 PROFESSIONALS LLP Delhi), New Delhi-110024 om
IBBI/IPE-0115/IPA.- Aarsh Resolution Professionals 163, Balco Apartmen_t s, Plot a[dot]mittalmc[at]g
47| 1/2024-25/50078 Private Limited No. 58, IP Extension, mail[dotJcom 30-06-2025
Patparganj, Delhi-110092
307, PRAKASH DEEP
VR ASSET RESOLUTION ' . .
48 IBBI/IPE-0150/IPA- CONSULTANTS PRIVATE BUILDING, TOLSTOY manishfcs@gmail.co 31-12-2025

2/2024-25/50082

LIMITED

MARG, CONNAUGHT
PLACE, NEW DELHI- 110001

m



mailto:manishfcs@gmail.com
mailto:manishfcs@gmail.com
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= Registration No. Name of IPE registered as IP AU Sl bR Er_na|l arllFl= AFA Valid Upto
No. as IP registered as IP
IBBI/IPE-0024/IPA- Klass Insolvency Resolution | 2/ Sarat Bose Road, 2nd Floor | o iy niainco
49 . : . Vasundhara Apartment Kolkata 31-12-2025
1/2024-25/50083 Professionals Private Limited [dot]com
WB 700020
D-38, LGF (L/S), South . .
50 IBBI/IPE-0169/IPA- VKC Restructuring Professionals LLP| Extension, Part-11, New Delhi- vineetfat]vkcindia[d 31-12-2025
2/2024-25/50084 ot]jcom
110049
B-1A Viceroy Court, Thakur
51 IBBI/IPE-0172/IPA- DiMax Restructuring Private Limited Village, Kandivali (East), info[at]dimax[dot]in 31-12-2025
3/2024-25/50087 .
Mumbai 400101
IBBI/IPE-0145/IPA- | M/s Renaissance Resolutions Private 516, Indraprakash Building, 21, renaissanceresolutio
°2 | 212023-24/50049 Limited Barakhamba Road Connaught | g mail[doticom 31-12-2025
Place, New Delhi-110001 g
1101, Floor-11, Plot-211,
53 IBBI/IPE-0091/IPA- Decode Resolvency International Dalamal Tower, Free Press |ip[at]decoderesolven 31-12-2025

3/2022-23/50006

Private Limited

Journal Marg, Nariman Point,
Mumbai - 400021, Maharashtra

cy[dot]com

11
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- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
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of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g o Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niaktar RP and BT
and BT) q
Hotels, Wholesale and Retail Trade, Construction,
Mr. Prabhiit IBBI,{:S&??_S/IP' Real Estate, Manufacturing, Transport, Others
1 Siﬁ h Sorj1i COL/2017- psgurleensoni@gmail.com 42 2 40 (COOLING TOWERS, PRINTING SOLUTIONS, NCT of Delhi New Delhi
g 18/10143 MOBITECH, HOSPITALITY, GARMENTS,
TECHNOPLAST, EXHIBITIONS, RICEMILLS)
Mr. Mohd Nazim IBBI/IPA-002/1P- Construction, Manufacturing, Others (Media, IT
2 ' NO00076/2017- | nazim@mnkassociates.com 40 6 34 Technology, Dairy, Textiles, Cargo, Pharmaceuticals, NCT of Delhi New Delhi
Khan N .
18/10207 Investments, Trading, Packaging, etc)
Wholesale and Retail Trade, Construction, Real
Mr. Sunil Kumar | 'BBVIPA-002/1P- Tlfas\t/itle’EM(?Q;f;??cgn%eI{ﬁgsgoegao;ha(ijrz gaorlrjrzeﬁt
3 ' N00081/2017- | aggarwalsk21@yahoo.com 33 10 23 S ' ! ymad ! NCT of Delhi | New Delhi
Agrawal 18/10222 Electricity Cable, Steel Furniture, Packaging Industry,
Mining Industry, Auto Parts Industry, Construction &
Infrastructure. )
e e
4 | Mr. Atul Mittal | P00439/2017- | atulmittalip135@gmail.com 29 10 19 pping gIStcs, Agricuitural, NCT of Delhi | New Delhi
Consultancy, EPC, Textiles, Hospitality,
18/10762 A
Telecommunication)
IBBI/IPA-002/IP- sachanlawanalyst@gmail.co
5 | Mr. Anup Kumar | N00333/2017- yst@gmatl 27 2 25 Construction, Real Estate, Manufacturing NCT of Delhi | New Delhi
m
2018/10911
IBBI/IPA-001/IP- . i
6 | MrAnurag | Ton0070/9017- | anurag@canirbhaya.com 2% 0 26 Hotels, Wholesale and Retail Trade, Construction, |\t ot pelhi | New Delhi
Nirbhaya Real Estate, Manufacturing, Transport
2018/11468
Mr. Manohar Lal IBBI/IPA-001/IP- Wholesale and Retail Trade, Construction, Real
7 : Vi P-01480/2018- mivij1956 @gmail.com 23 0 23 Estate, Manufacturing, Others (Manufacturing of Auto| NCT of Delhi | New Delhi
) 2019/12269 Components, Pharmaceuticals)
Electricity, Wholesale and Retail Trade, Real Estate,
Mr. Ashok Kumar IBBI/IPA-003/1P- Manufacturing, Others (Oil and Gas exploration,
8 ) Guota N00010/2016- | cmaashokgupt@gmail.com 22 4 18 Distillery and Chemical, Garment, Food processing, NCT of Delhi New Delhi
P 17/10072 Agro products, Gold and Jewellery and defence R&D,

)
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone
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2024
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0 Inso_lvency Number of IP REgBEE R 1267 12 ASS|gnm(_ents_(As Assignments as | Assignments as IRP, handling assignments SEAT Zone
Professional (IP) IRP, RP, Liquidator A
Liquidator RP and BT
and BT)
Construction, Real Estate, Manufacturing, Others
Mr. Viiender IBBI/IPA-003/IP- (services of consultants, developers of software,
9 éhagma N00003/2016- vijender@vsa.net.in 21 2 19 hardware and advisors in providing information NCT of Delhi | New Delhi
2017/10022 systems and IT solutions based on the use of
computers, networking equipment)
Mr. Harish IBBI/IPA-002/IP-
10 T . N00088/2017- | harishtaneja78@gmail.com 21 2 19 Construction, Real Estate, Manufacturing NCT of Delhi New Delhi
aneja
18/10229
. IBBI/IPA-001/IP- . .
11| MrRajesh | on50010017- | parakh.rajesh@gmail.com 21 6 15 Real Estate, Manufacturing, Others (Information |\~ ot petni | New Delhi
Kumar Parakh Technology)
18/10516
IBBI/IPA-001/IP- . -
12 |Mr. Neeraj Bhatia| P00824/2017- |  nbtracel@yahoo.com 20 2 18 Wholesale and Retail Trade, Manufacturing, NCT of Delhi | New Delhi
Transport, Others (Hospitals)
2018/11400
IBBI/IPA-001/IP- Wholesale and Retail Trade, Construction, Real
13 | Mr. Arun Chadha| P00165/2017- chadharun@yahoo.com 19 2 17 Estate, Manufacturing, Others (rice shellar,textile NCT of Delhi | New Delhi
18/10334 mills. mining)
IBBI/IPA-001/IP- . .
14 Mr. Parveen PO0175/2017- parveen.bansal@pbinsolvenc 19 0 19 Real Estate, Others (Textile, I_ron & Steel, Power, NCT of Delhi New Delhi
Bansal y.com Food and Entertainment)
18/10344
IBBVIPA-002/1P- Manufacturing, Othrs (Gems & Jovels, shipin
15 | Ms. Maya Gupta | N00363/2017- | fcsmayagupta@gmail.com 19 7 12 ) iring, ) - » Shipping, NCT of Delhi New Delhi
film production & entertainment, iron, steel and power
2018/11061 - :
industry, Chemical, Pu-foam/rubber)
Wholesale and Retail Trade, Construction, Real
IBBI/IPA-001/IP- Estate, Manufacturing, Others (Trading in Jewellery,
16 Mr. Kamal P00868/2017- advocate.kamal.aggl@gmail. 19 0 19 Pa}ssenger and Cargo Handling at Airports, ) NCT of Delhi New Delhi
Agarwal 2018/11466 com Recruitments, Electronics, Automobile Dealership,

Coaching Institute, Fitness and Wellness, Real Estate,
Digital Advertising, Trading in Furniture)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.
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0 - Number of IP P Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
IBBI/IPA-002/IP- .
17 |Mr. Lekhraj Bajaj| N00039/2016- | lekhrajbajaj@rediffmail.com 18 6 12 Wholesale a“,f‘/l Retail Trade, Real Estate, NCT of Delhi | New Delhi
anufacturing
2017/10078
Mr. Sandee IBBI/IPA-002/1P- Wholesale and Retail Trade, Construction, Real
18 . P N00447/2017- cssandeep@live.in 17 7 10 Estate, Manufacturing, Others (Food processing, NCT of Delhi New Delhi
Chandna g
2018/11237 liquor)
Mr. Manoi IBBI/IPA-001/IP- Hotels, Wholesale and Retail Trade, Construction,
19 ' ) P00084/2017- anandmanoja@gmail.com 16 1 15 Real Estate, Manufacturing, Others (Investment, NCT of Delhi New Delhi
Kumar Anand i
18/10180 Textiles)
. IBBI/IPA-001/IP- . -
20| Mr-Samay 1 h001040017- | ska9001@gmail.com 15 4 1 Wholesale and Retail Trade, Manufacturing, Others |\t ot pelhi | New Delhi
Agrawal (Business Support)
18/10882
IBBI/IPA-001/IP- Wholesale and Retail Trade, Manufacturing,
21 Akhil Ahuja P-02072/2020- caakhilahuja@gmail.com 15 1 14 Transport, Others (Information Techonology, Water NCT of Delhi New Delhi
2021/13213 Based Projects etc.)
Mr. Pawan IBBI/IPA-001/IP-
22 : P00875/2017- | ca.pawangoyal@gmail.com 14 0 14 Wholesale and Retail Trade, Real Estate NCT of Delhi New Delhi
Kumar Goyal
2018/11473
IBBI/IPA-002/IP- .
23 Mansij Arya N00907/2019- pcsmansij@gmail.com 14 6 8 Wholesale an&aR:J?;ICerge, Real Estate, NCT of Delhi New Delhi
2020/12939 9
IBBI/IPA-001/IP- . .
24 | Mr- Al Kumar | 500005 0016- | cakansal@yahoo.com 13 0 13 Wholesale and Retail Trade, Construction, Real NCT of Delhi | New Delhi
Kansal 2017/10088 Estate, Manufacturing
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi
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2024
NETIE & TO?L::;EES o Number of Number of
S.N Registration . . . completed completed Name of the Sector in which the IP has or is
0 Inso_lvency Number of IP REgBEE R 1267 12 ASS|gnm(_ents_(As Assignments as | Assignments as IRP, handling assignments SEAT Zone
Professional (IP) IRP, RP, Liquidator A
Liquidator RP and BT
and BT)
Mr. Pankai IBBI/IPA-002/IP- Wholesale and Retail Trade, Construction, Real
25 - rankay N00532/2017- | aprassociateslip@gmail.com 13 1 12 Estate, Manufacturing, Others (IT sector, Automobile | NCT of Delhi | New Delhi
Kumar Singhal TN
2018/11561 sector, communication sector)
Mr. Sania IBBI/IPA-002/1P-
26 - Sanjay N00684/2018- sanjayjhafcs@gmail.com 13 7 6 Others (MEDIA AND ADVERTISEMENT ) NCT of Delhi | New Delhi
Kumar Jha
2019/12031
Wholesale and Retail Trade, Construction, Real
IBBI/IPA-001/1P- iD.ajaygupta@corpvisory.co Estate, Manufacturing, Others (Irradiation and
27 | Mr. Ajay Gupta | P00140/2017- P-ajaygup m P Y- 12 0 12 sterilization services, LED Lighting, Hospitality, Steel | NCT of Delhi | New Delhi
18/10304 Fabrication, Books Publishing & Distribution,
Jewelers, Iron & Steel)
Mr. Mukesh IBBI/IPA-001/IP- Wholesale and Retail Trade, Manufacturing, Others
28 ’ P00383/2017- mukesh@mjra.co.in 12 0 12 (Infrastructure, water, Auto component, consumer NCT of Delhi New Delhi
Kumar Grover
18/10640 durables)
EIECtricIty, Wholesale and Retall Irade, Construction,
Real Estate, Manufacturing, Others ( Wholesale and
Retail Trade, Domestic /international , Highways
operations & Maintainance, Printing, Media, Agri
Mr. Shiv Nandan | 'EBY/IPA-00L/1P- pProdlucts ManL:fac;uring Otr:erls ?EPC Fl’owe? I
29 ’ P00384/2017- sharmasn@gmail.com 12 0 12 A A ' NCT of Delhi New Delhi
Sharma 18/10641 Distribution, MEP, Contracting, Gas, Steam, And Hot
Water manufacturing of Basic Metals, Steel,- Power
Distribution, MEP, Electricity, Gas, Basic Metals,
Steel -Other Business Activities-Publishing, Printing,
I nniictire Invnectmant Qnlar And Danrndiintinn N F
IBBI/IPA-002/1P- - .
30 | Mr. Alok Kaushik| N00253/2017- | alok_kaush@yahoo.com 12 0 12 Electricity, Real Estate, Manufacturing, Others NCT of Delhi | New Delhi
(Logistics, Healthcare)
18/10767
IBBI/IPA-001/1P- . .
31| MrReetesh 175000080017 | carkagarwal@gmail.com 12 1 1 Wholesale and Retail Trade, Construction, Real NCT of Delhi | New Delhi
Kumar Agarwal Estate, Manufacturing
2018/11475
IBBI/IPA-001/1P- . .
32| MrRakesh 7515970018 | rakeshjainca@rediffmail.com 12 1 11 Hotels, Wholesale and Retail Trade, Construction, |\t of peini | New Delhi
Kumar Jain 2019/12068 Manufacturing
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.
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0 - Number of IP P Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
IBBI/IPA-002/IP-
33 | Shailesh Dayal N00834/2019- shaileshdayal@gmail.com 12 2 10 Construction, Manufacturing, Others (Energy) NCT of Delhi New Delhi
2020/12630
IBBI/IPA-003/IP- Manufacturing, Others (NEWS AGENCY,
34 | Ms. Pooja Bahry | N00007/2016- pujabahry@yahoo.com 11 0 11 INFORMATION TECHNOLOGY, ELECTRONICS, NCT of Delhi New Delhi
17/10063 FOOD PROCESSING, STEEL, POWER)
IBBI/IPA-002/1P- Manufacturing, Others (We have been handling
35| Mr. Tarun Jain N00187/2017- info@jainandpartners.com 11 5 6 assignments in different sectors including NCT of Delhi New Delhi
18/10504 manufacturing and service sector.)
IBBI/IPA-002/IP- - - . .
36 Mr.rz?ggfkar NOO774/2018- prabhakar_acsn?redlffmalI.co 1 2 9 th&l:tsaale m:ﬂlﬁ:ﬂt{z{l;;adeéﬁzr::t(rg;:;;?‘réé;?eal NCT of Delhi New Delhi
2019/12373 ' o
Mr. Anan IBBI/IPA-002/1P- Hotels, Wholesale and Retail Trade, Construction,
37 Kumar. Shan(?il a N00882/2019- csanang@gmail.com 11 5 6 Real Estate, Others (FINANCIAL CONSULTANCY NCT of Delhi New Delhi
Y 2020/12826 IT AND AGRICULATURE)
Mr. Darshan IBBI/IPA-002/IP-
38 - N00326/2017- dsanand57@gmail.com 10 0 10 Electricity, Construction, Real Estate NCT of Delhi New Delhi
Singh Anand
2018/10931
Mr. Aiay Kumar IBBI/IPA-002/1P- Electricity, Wholesale and Retail Trade, Construction,
39 ’ JJa)iln N00415/2017- ajayjain721@gmail.com 10 1 9 Real Estate, Manufacturing, Transport, Others NCT of Delhi New Delhi
2018/11188 (Automobile, Laundary, Jute Industries, )
. IBBI/IPA-001/IP- . . .
40| Mr-Rabindra | “on0500017- | mintri_ca@rediffmail.com 10 2 8 Construction, Real Estate, Others (Security Services, |\~ ot pelni | New Delhi
Kumar Mintri 2018/11194 Legal, Accounting & Tax Consultancy)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.
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NETIE To’ggmuﬁg%r o Number of Number of
S.N Registration - . -omp completed completed Name of the Sector in which the IP has or is
Insolvency Registered E-mail ID of IP|  Assignments(As . . . . State/UT Zone
0 - Number of IP P Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
. IBBI/IPA-001/IP- . .
41 '\:s'af‘v\rlgllj P00106/2017- | anju@insolvencyservices.in 9 0 9 Hotels, Construction, ﬁ?ﬂ;ﬁt?te’ Others (Paper Mill NCT of Delhi New Delhi
9 2018/10213 y
IBBI/IPA-002/IP-
. N00982- . Lo Electricity, Hotels, Wholesale and Retail Trade, . .
42 |Mr. Sanjay Gupta C01/2017- sanjay@sgaindia.in 9 8 6 Construction, Real Estate, Manufacturing, Transport NCT of Delni New Delhi
2018/10354
. . | IBBI/IPA-003/IP- . .
43 | Mr. Shaikh Nafis | “\500115018- | sn.anjum123@gmail.com 9 0 9 Hotels, Wholesale and Retail Trade, Construction, | =\t ¢ pelhi | New Delhi
Anjum Real Estate, Others (Trading, Chit fund)
2019/12363
IBBI/IPA-001/IP-
44 Mr. Amarpal P01584/2018- amarpal@icai.org 9 1 8 Hotels, Construction, Real Estate NCT of Delhi New Delhi
2019/12411
Mr. Narender IBBI/IPA-002/IP-
45 ’ N00125/2017- nksharma.fcs@gmail.com 8 2 6 Real Estate, Manufacturing NCT of Delhi New Delhi
Kumar Sharma
2018/10294
Mr. Pawan IBBI/IPA-001/IP-
46 Kurﬁar Gar P00608/2017- ca.pawangarg@gmail.com 8 4 4 Real Estate NCT of Delhi New Delhi
9 2018/11069
IBBI/IPA-001/IP- . .
47 | Mr. Vivek Parti | P00813/2017- v_parti@yahoo.com 8 1 7 Wholesale and Retail Trade, Construction, Real NCT of Delhi | New Delhi
Estate, Manufacturing, Others (EPC)
2018/11376
Mr. Raieev IBBI/IPA-002/IP-
48 -~y N00606/2018- | csrajeeviochan@gmail.com 8 2 6 Electricity, Construction, Real Estate, Manufacturing NCT of Delhi New Delhi
Lochan 19/11885
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
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- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
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0 - Number of IP P Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
IBBI/IPA-002/IP-
49 | Mr. Devvart Rana| NO00680/2018- devvartrana@gmail.com 8 0 8 Electricity, Construction, Real Estate, Transport NCT of Delhi New Delhi
2019/12025
IBBI/IPA-002/1P- Construction, Others (Restaurants, Automotive Parts,
50 | Mr. Rajiv Malik | N00391/2018- iprmalik2009@gmail.com 8 2 6 Machinery Goods, Real Estate, Telecasting Rights, NCT of Delhi New Delhi
2019/12115 and Trading)
Mr. Devendra IBBI/IPA-003/IP-
51 ’ N00223/2019- devumraoibc@gmail.com 8 4 4 Construction, Real Estate, Manufacturing NCT of Delhi New Delhi
Umrao
2020/12640
IBBI/IPA-001/IP- . .
52| DummyIP | NOO001/2016- |  webdev@ibbi.gov.in 7 1 6 Electricity, Hotels, Wholesale and Retail Trade, NCT of Delhi | New Delhi
Construction
17/000001
IBBI/IPA-002/IP- .
53 Mr. Rakes_h N00053/2017- | sirshree.rakesh@gmail.com 7 0 7 Wholesale_ and Retail Trade, Real Estate, NCT of Delhi New Delhi
Kumar Jain 18110105 Manufacturing, Others (Consumer Industry)
. IBBI/IPA-001/IP- . .
54 Ms. Sunita P00080/2017- | sunita.umesh@uccglobal.in 7 1 6 Whole_sale and Retail Trade, C_onstructlon, NCT of Delhi New Delhi
Umesh 18/10165 Manufacturing, Others (Pharmaceutical, Health Care)
Mr. Naresh IBBI/IPA-001/IP-
55 ' . P00362/2017- | nkmunjalcacs@yahoo.co.in 7 0 7 Manufacturing NCT of Delhi New Delhi
Kumar Munjal
18/10620
IBBI/IPA-001/IP- . .
56 | Mr. Sudhir Kalra | P00768/2017- kalra.adv@gmail.com 7 0 7 Hotels, Construction, Real Estate, Manufacturing, NCT of Delhi New Delhi
2018/11314 Transport
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
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NETIE To’ggmuﬁg%r e Number of Number of
S.N Registration . . -omp completed completed Name of the Sector in which the IP has or is
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Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
IBBI/IPA-001/IP- Wholesale and Retail Trade, Real Estate,
57 |Mr. Umesh Gupta| P00848/2017- umesh@vamindia.in 7 0 7 Manufacturing, Others (Telecom, Education Support NCT of Delhi New Delhi
2018/11431 Services)
IBBI/IPA-001/IP- .
58 Mgrf:g"wzha' P01308/2018- | bhardwajca@hotmail.com 7 0 7 Wholesale a“&aR:S?;'CLﬁge Real Estate, NCT of Delhi | New Delhi
! 2019/12053 9
. IBBI/IPA-002/IP- . .
59 | _ Mr.Shashi 17\ n067615018- | shashibpd@gmail.com 7 0 7 Construction, Real Estate, Manufacturing, Others |\t e peini | New Delhi
Bhushan Prasad (Infrastrucutre, Food Processing, Printing etc. )
2019/12114
IBBI/IPA-002/IP-| . ; - . _—
60 R'R;A'\\/JIE'SAI:“ N00993/2020- rajeshramnanolﬁfm@gmalI.c 7 0 7 Real Estate, Mar;fscanjarL\I/:?’A?tg:és gBook publishing NCT of Delhi | New Delhi
2021/13187 gency
SANTANU | IBBI/IPA-001/IP- . .
61| KUMAR P-02324/2020- | santanukumar@yahoo.com 7 0 7 Wholesale a“é’sgféak'nlﬁdfi’c E??rf"“‘:“o”' Real NCT of Delhi | New Delhi
SAMANTA 2021/13511 ' Y
IBBI/IPA-
SAURABH 003/ICAI-N- . . . .
62 CHAWLA 00368/2021- saurabh445@gmail.com 7 0 7 Others (Automobile Components) NCT of Delhi New Delhi
2022/13834
Mr. Britender IBBI/IPA-003/IP-
63 T By N00002/2016- brijender@deswal.com 6 1 5 Manufacturing, Others (SAND MINING) NCT of Delhi New Delhi
Singh Deswal
17/10021
Mr. Rakesh IBBI/IPA-001/IP- Construction, Manufacturing, Others (Media /
64 : P00160/2017- rtakyar.rt@gmail.com 6 1 5 Advertisement, Paper / Paper Product, Mines / NCT of Delhi New Delhi
Takyar .
18/10329 Quarries)
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- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
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PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,
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0 - Number of IP P Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
" IBBI/IPA-001/IP- .
g5 | Mr- Vijay Kumar | = 55056919017- | vkgupta2004@yahoo.co.in 6 0 6 Real Estate, Manufacturing, Transport, Others (Other |\t ot pejni | New Delhi
Gupta Business Activities)
18/10500
Mr. Sania IBBI/IPA-001/IP-
66 D Jay P00423/2017- sanjaydewani@gmail.com 6 1 5 Electricity, Others (Automotive, Steel) NCT of Delhi New Delhi
ewani
18/10746
Mr. Krit Naravan IBBI/IPA-001/IP- Hotels, Construction, Real Estate, Manufacturing,
67 B Y P00441/2017- | kritmassociates@gmail.com 6 1 5 Transport, Others (To Carry out activities promoting NCT of Delhi New Delhi
Mishra .2
18/10784 charities)
Hotels, Construction, Real Estate, Manufacturing,
IBBI/IPA-002/1P- Others ( Processing and trading in non-ferrous metals,
68 Mr. Prab_hat NOO428/2017- prabhat.rs.advocate@gmail.c 6 2 4 manufacturing and exporting of_ PVC vinyl floorings, NCT of Delhi | New Delhi
Ranjan Singh om heavy layer sheets, EPDM, multipurpose sheets, NVH
2018/11239 : . .
insulation products for automative and other
industries.)
IBBI/IPA-001/IP- Electricity, Wholesale and Retail Trade, Real Estate,
69 Ankit Goel P-02671/2022- | ankitgoel@aaainsolvency.in 6 0 6 Manufacturing, Others (Textiles, Information NCT of Delhi New Delhi
2023/14088 Technology Services)
Mr. Nirmal IBBI/IPA-001/IP-
70 ) . P00010/2016- ipnirmalkumar@gmail.com 5 1 4 Real Estate, Manufacturing, Others (Electronics) NCT of Delhi New Delhi
Kumar Bhesoni
17/10016
IBBI/IPA-001/IP- . .
71| MrAUnava | Co000012016- | asikdar1990@gmail.com 5 0 5 Hotels, Wholesale and Retail Trade, Manufacturing, |\~ of pejhi | New Delhi
Sikdar Others (Online Trading)
17/10047
. IBBI/IPA-001/IP- . . . .
72| MsNisha 5000882017 | ip.nmalpani@gmail.com 5 1 4 Real Estate, EPC, Textile, Education, Logistics, Retail | - o o¢ pethi | New Delhi
Malpani 2018/10136 Industry etc.
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024"
NETIE Toggmgﬁf‘g e Number of Number of
SN Insolvency REY ) Registered E-mail ID of IP|  Assignments(As cpmpleted . completed Name of the Sectp rm V\{h'Ch thellhasioris State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator P
Liquidator RP and BT
and BT)
IBBI/IPA-001/IP- .
73 | Mr. Ravi Bansal | P00162/2017- ipravibansal@gmail.com 5 0 5 Wholesale and Retail Trade, Others (SMS & NCT of Delhi New Delhi
COMPUTER RELATED )
18/10331
IBBI/IPA-001/IP- Electricity, Wholesale and Retail Trade, Construction,
74 Mr. Bimal Kumar PO0542/2017- sharma_bimal @rediffmail.co 5 0 5 Real Est_ate, Maanac_turlpg, Transport, Other_s (Power NCT of Delhi | New Delhi
Sharma 2018/10967 m Generation and Distribution Sector, Electronic Goods
and Services Trade, Lighting and Cable Sector)
. IBBI/IPA-001/IP- . .
75 | Mr- Anil Kumar | 565700 0017- aniljn@yahoo.com 5 0 5 Construction, Real Estate, Others (Automobiles, |\~ ot perni | New Delhi
Jain Computers & Communications)
2018/11233
IBBI/IPA-001/IP- . .
76 | Mr-Roshan Lal | “o00966/2017- | roshanljain@yahoo.co.uk 5 0 5 Hotels, Wholesale and Retail Trade, Construction, | N of pelhi | New Delhi
Jain Real Estate, Manufacturing
2018/11587
IBBI/IPA-001/IP- . .
77 | Mr. Vikas Garg | PO1050/2017- vikas@vamindia.in 5 0 5 Wholesale and Reta'zlfga;’s‘;c'\s’;a”“f“t“””9' Others | \cT of Delhi | New Delhi
2018/11733 ’
Mr. Bhim Sain IBBI/IPA-002/1P- Wholesale and Retail Trade, Construction, Real
78 ' Goval N00726/2018- bsgoyall@gmail.com 5 2 3 Estate, Others (Travel, Municipal Waste project, NCT of Delhi New Delhi
Y 2019/12216 Airways training)
IBBI/IPA- Construction, Others (Legal, accounting, book-keeping
003/ICAI-N- and auditing activities; tax consultancy; market . .
79 | Ashok Arora 00279/2020- ashok.arora79@yahoo.com 5 1 4 research and public opinion polling: business and NCT of Delhi New Delhi
2021/13170 management consultancy)
SATISH IBBI/IPA- Construction, Others (Prcessing and trading in spices,
80 KUMAR 003/00270/2020- |  skchughlll@gmail.com 5 0 5 Got manufactured LED lights and selling, Fabrication | NCT of Delhi New Delhi
CHUGH 2021/13196 and fixing of Aluminium doors and window)
IBBI/IPA-002/IP-
81 | Mr. Dinesh Sood | N00046/2016- | dineshsood1602@gmail.com 4 1 3 Real Estate, Manufacturing NCT of Delhi New Delhi
17/10091
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g o Number of Number of
S.N Insolvency Registration Registered E-mail ID of IP|  Assignments(As cpmpleted _ completed Name of the Sect_or in V\{hlch the IP has or is State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
. IBBI/IPA-001/IP- . .
82 | M MONNAr | " p00503/2017- | mohinder@singhandsingh.in 4 0 4 Wholesale and Ri‘&'éggg;m”;fa““r'”9' OMhers | NGT of Delhi | New Delhi
9 2018/11046 9
IBBI/IPA-001/IP- . .
83 | M- S22 Prakashl " poo737/2017- | spgfinance@gmail com 4 0 4 Construction, Real E(S;f\;eé(';’;a”“fw””“g' Others | NGT of Delhi | New Delhi
P 2018/11234
IBBI/IPA-003/IP- - .
gq | Mr.Dharmendra | "\i060119/9017. | kumard3s@hotmail.com 4 0 4 Electricity, Real Estate, Manufacturing, Others NCT of Delhi | New Delhi
Kumar (Fintech and IT Services)
2018/11264
Mr. Raineesh IBBI/IPA-001/IP- Electricity, Wholesale and Retail Trade, Construction,
85 Kum.arAJ arwal P00886/2017- ca@arkadvisors.in 4 0 4 Real Estate, Manufacturing, Transport, Others NCT of Delhi New Delhi
99 2018/11483 (Business Management and consultancy services)
IBBI/IPA-001/IP- .
go| Mr-Pawan 175 011290018 | pawansingal50@gmail.com 4 1 3 Wholesale and Retail Trade, Real Estate, NCT of Delhi | New Delhi
Kumar Singal Manufacturing, Others (Textile, Brewery)
2019/12229
Mr. Chander IBBI/IPA-001/IP-
87 . P01760/2019- ca.cssuneja@gmail.com 4 1 3 Construction, Real Estate NCT of Delhi New Delhi
Shekhar
2020/12706
Raiesh Kumar IBBI/IPA-001/IP-
88 J P01810/2019- rajesh.goel@mrgoel.com 4 1 3 Wholesale and Retail Trade, Real Estate NCT of Delhi New Delhi
Goel
2020/12761
IBBI/IPA-001/IP- . _
gg|  MUKESH 170 1060/2020- |  feafes19@gmail.com 4 0 4 Manufacturing, Transport, Others (Publishing, NCT of Delhi | New Delhi
KUMAR JAIN Beverages, Telecom etc.)
2021/13089
IBBI/IPA-002/IP- . .
90 | Vivek Sharma N01077/2020- | fcsviveksharma@gmail.com 4 0 4 Wholesale and Retail Trac_ie, Construction, NCT of Delhi New Delhi
Manufacturing
2021/13442
IBBI/IPA-002/IP-| . . . -
o1 Kunvyarpreet NOL150/2021- singhkunwar2012@gmail.co 4 0 4 Real Estate, Manufacturl_ng, Others (Mining & NCT of Delhi New Delhi
Singh 2022/13788 m Quarrying)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g e Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
IBBI/IPA-002/IP-
92 Amit Talwar N01178/2021- amittalwarcs@gmail.com 4 1 3 Construction, Real Estate NCT of Delhi New Delhi
2022/13887
IBBI/IPA-001/IP- .
93 |Mr. Ashok Kumar| “ o501 661017 | akjalan@jalanca.com 3 0 3 Wholesale and Retail Trade, Real Estate, NCT of Delhi | New Delhi
Jalan Manufacturing
18/10337
Mr. Sunil Kumar IBBI/IPA-001/IP-
94 ’ P00205/2017- caskg82@gmail.com 3 0 3 Others (Recyling of Waste Metal, Infrastructure) NCT of Delhi New Delhi
Gupta
18/10394
IBBI/IPA-002/IP-
95 | Ms. Ashu Gupta | N00339/2017- ashugupta.cs@gmail.com 3 0 3 Others (Packagings, Electronics, Textile) NCT of Delhi New Delhi
2018/10943
Mr. Puneet IBBI/IPA-001/IP-
96 : P01124/2018- psachdev78@gmail.com 3 2 1 Others (0) NCT of Delhi New Delhi
Sachdev
19/11821
IBBI/IPA-002/IP- .
o7 M'T-';’r'g.‘zs" N00739/2018- | maheshtanejal11@yahoo.in 3 0 3 Wholesale and Retaz's;:f;‘i; Real Estate, Others |\ /o1 ¢ Delhi | New Delhi
) 2019/12326
IBBI/IPA-002/IP- . .
98 | Ms. Arti Baluja | N00780/2018- ca.artibaluja@gmail.com 3 0 3 Wholesale and RetalI(‘;Larfil?éel\)/lanufactunng, Others NCT of Delhi New Delhi
2019/12378
" . IBBI/IPA-001/IP- . .
gg |Mr- Vijay Kishore| o1 766/0019- | vksaxena2159@gmail.com 3 0 3 Electricity, Wholesale and Retail Trade, Real Estate, | \~r ot pojni | New Delhi
Saxena Others (Electrical Engineering, Automobiles Dealer)
2020/12708
IBBI/IPA-002/IP- . .
100| Vaneet Bhatia N00908/2019- vaneetbhatiad@gmail.com 3 0 3 Construction, Real Estate_, (_)t_hers (Coal Trading, CSR NCT of Delhi New Delhi
Activities)
2020/12942
IBBI/IPA-001/IP- . .
PARVEEN . Wholesale and Retail Trade, Manufacturing, Others . .
101 KUMAR JAIN P-02022/2020- | parveen_2817@yahoo.co.in 3 0 3 (Advertising ) NCT of Delhi New Delhi

2021/13110
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
Name of Toggr’:;ﬁ:&g e Number of Number of
S.N Insolvency Registration Registered E-mail ID of IP|  Assignments(As cpmpleted _ completed Name of the Sect_or in V\{hlch the IP has or is State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L ikier RP and BT
and BT) q
IBBI/IPA-001/IP-
102 CA ARCHANA P-02036/2020- archanafca@gmail.com 3 0 3 Real Estate, Others (Printing) NCT of Delhi New Delhi
SINGHAL
2021/13116
IBBI/IPA-001/IP-
103| Veenu Drall P-02504/2021- ipveenudrall@gmail.com 3 0 3 Wholesale and Retail Trade, Manufacturing NCT of Delhi New Delhi
2022/13816
Mr. Umesh IBBI/IPA-002/IP-
104 . N00124/2017- singhaluk@hotmail.com 2 1 1 Real Estate, Others (Personal Insolvency) NCT of Delhi New Delhi
Singhal
18/10293
Mr. Praveen IBBI/IPA-001/IP-
105 e P00514/2017- casinghalpk@gmail.com 2 0 2 Others (OTHERS) NCT of Delhi New Delhi
Kumar Singhal
2018/10915
Ms. Rashmi IBBI/IPA-001/IP-
106 e P00708/2017- | ca.rashmimintri@gmail.com 2 0 2 Construction, Real Estate, Others (Automobile) NCT of Delhi New Delhi
Mintri
2018/11185
IBBI/IPA-001/IP- . .
107| Mr. Satish Joshi | P01295/2018- | recourse2018@gmail.com 2 0 2 Wholesale and Retail Trade, Construction, Real NCT of Delhi | New Delhi
Estate, Manufacturing, Others (Individual Insolvency )
2019/12306
Mr. Anish Kumar IBBI/IPA-001/IP-
108 ™ - P01796/2019- anish.sanghi@gmail.com 2 0 2 Wholesale and Retail Trade, Manufacturing NCT of Delhi New Delhi
Sanghi
2020/12786
Mr. Navdee IBBI/IPA-001/IP- Hotels, Wholesale and Retail Trade, Others (Technical
109 ) P P01791/2019- ngaoffice@gmail.com 2 1 1 Industrial services , corporate events & catering NCT of Delhi New Delhi
Gupta ;
2020/12814 services)
Ms. Rekha IBBI/IPA-003/IP-
110 ; N00248/2019- rekhaip.vrsa@gmail.com 2 0 2 Others (FIRE EQUIPMENTS) NCT of Delhi New Delhi
Sharma
2020/12837
IBBI/IPA-001/IP- .
111 RAJEEV 01946/2019- dhingra_fca@yahoo.com 2 0 2 Wholesale and Retail Trade, Real Estate, Others NCT of Delhi | New Delhi
DHINGRA 2020/12970 (Consultancy)
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024™
NETIE & Toggmgzzgg e Number of Number of
S.N Registration ; . : completed completed Name of the Sector in which the IP has or is
0 Inso_lvency Number of IP REgBEE R 1267 12 A55|gnm(_ents_(As Assignments as | Assignments as IRP, handling assignments SEAT Zone
Professional (IP) IRP, RP, Liquidator A
Liquidator RP and BT
and BT)
IBBI/IPA- .
112| minni katariya | 003/00273/2020- | minnik1943@hotmail.com 2 0 2 Hotels, Wholesale and Retail Trade, Real Estate, |\~ ot pefhi | New Delhi
Others (service industry )
2021/13097
IBBI/IPA-001/IP-
113| Varun Vashisht | P-01919/2020- | cavarunvashisht@gmail.com 2 0 2 Wholesale and Retail Trade, Manufacturing NCT of Delhi | New Delhi
2021/13141
ANOOP IBBI/IPA-002/IP-
114| PRAKASH N01008/2020- apipaor@gmail.com 2 0 2 Construction, Real Estate NCT of Delhi | New Delhi
AWASTHI 2021/13271
NEERAJ IBBI/IPA-001/IP-
115 P-02354/2021- neerajjainus@gmail.com 2 0 2 Construction, Real Estate, Manufacturing NCT of Delhi | New Delhi
KUMAR JAIN
2022/13615
Viiender Kumar | 'BBIPA-001/IP-
116 VY Jain P-01581/2022- vijenderj@hotmail.com 2 0 2 Real Estate NCT of Delhi New Delhi
2023/14151
Mr. Nitesh | 'BBV/IPA-002/IP-
117 e N00280/2017- info@csnitesh.com 1 1 0 Manufacturing NCT of Delhi New Delhi
Kumar Sinha
18/10838
IBBI/IPA-003/IP- i
118| Mr. Atul Tandon | N000102/2017- | atultandon2002@gmail.com 1 0 1 Others (Marketing, Auto Components, Lease NCT of Delhi | New Delhi
Financing)
2018/11125
. IBBI/IPA-001/IP- . .
119| Mr- Mohit Kumar| 50765 51 7. | mohitguptal112@yahoo.co. 1 0 1 Real Estate, Others (Importer and Forwarder) NCT of Delhi | New Delhi
Gupta n
2018/11355
IBBI/IPA-001/IP-
Mrs. Santosh - . .
120 Goel P00823/2017- | casantoshgoel@gmail.com 1 0 1 Real Estate NCT of Delhi New Delhi
2018/11399
. IBBI/IPA-002/IP-| . n .
121 Mr. Brijesh NOO523/2017- offlceofbrue_zshktamber@gma 1 0 1 Others (Ongoing Personal Insolvency matters, CIRP NCT of Delhi New Delhi
Kumar Tamber 2018/11593 il.com matters and IT matters. Interest- all sort of matters)

25



Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g o Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
IBBI/IPA-002/IP-
122| Mr. Shyam Arora| N00546/2017- arora.shyaam@yahoo.com 1 1 0 Real Estate NCT of Delhi New Delhi
2018/11703
Mr. Rakesh IBBI/IPA-002/IP- .
123|  Prasad N00639/2018- rpkhll@gmail.com 1 1 0 Wholesale and Reta"(STt;idI;*' Real Estate, Others |\ (o1 ¢ Delhi | New Delhi
Khandelwal 2019/11950
Mr. Gaurav IBBI/IPA-001/IP-
124 K'a oor P01283/2018- gaurav.kapoor@icai.org 1 0 1 Real Estate NCT of Delhi New Delhi
P 2019/12002
IBBI/IPA-001/IP- - ] .
125 Mr. Sukhd_ev P01499/2018- sukhdevmadnani@hotmail.c 1 0 1 Others (Cable Ind_ustry, Rentals & I__eages, Logistics & NCT of Delhi New Delhi
Madnani om Transporation, Telecommunication, etc.)
2019/12392
Mr. Sanieev IBBI/IPA-001/IP-
126 'Gu tla P01575/2018- fcasanjeev@gmail.com 1 0 1 Others (News channel) NCT of Delhi New Delhi
P 2019/12408
IBBI/IPA-002/1P- harmeet kaur@rrrinsolvenc Electricity, Hotels, Construction, Real Estate,
127 Harmeet Kaur N00948/2020- ) com Y. 1 0 1 Manufacturing, Others (Hotel, HR services, Agri NCT of Delhi New Delhi
2021/13076 commodities, and Infrastructure)
IBBI/IPA-001/IP-
128| Prabhat Jain P-01980/2020- prabhat@pdmco.in 1 0 1 Manufacturing, Others (Finance) NCT of Delhi New Delhi
2021/13123
IBBI/IPA-001/IP-
129|VIBIN VINCENT| P-01997/2020- |vibinvchackiath@yahoo.com 1 0 1 Real Estate, Others (Automobile and Trading) NCT of Delhi New Delhi
2021/13134
DEEPAK IBBI/IPA-001/IP- ipdeepakaggarwal @gmail.co
130  KUMAR P-02076/2020- | 'PUCEPaKagy o gmatl. 1 0 1 Manufacturing NCT of Delhi | New Delhi
AGGARWAL 2021/13225
IBBI/IPA-002/IP- - . . .
131| Rahul Khanna | NO1095/2021- rk_3398@rediff.com 1 0 1 Electricity, Others (photovoltaic racking mounting, | -\t o pelhi | New Delhi
2022/13581 bewerages)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g o Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
IBBI/IPA-002/IP- hemantmlsethi60@gmail.co
132|HEMANT SETHI| N01107/2021- m 9 ' 1 0 1 Construction, Real Estate, Manufacturing NCT of Delhi New Delhi
2022/13628
IBBI/IPA-001/IP-
133 TANVEER P-02553/2021- IP.TANVEERILAHI@GMA 1 0 1 Wholesale and Retail Trade NCT of Delhi New Delhi
ILAHI IL.COM
2022/13874
AASHISH IBBI/IPA-001/IP-
134 P-02540/2021- | aashish1l_11@yahoo.co.in 1 0 1 Others (Aviation) NCT of Delhi New Delhi
GUPTA
2022/13895
IBBI/IPA-002/1P- Others (Security, Facilities management
135|RAJESH GUPTA| NO01169/2021- rguptafcs@gmail.com 1 0 1 . Y, g ! NCT of Delhi New Delhi
Housekeeping, Manpower Management services )
2022/13948
SAURAB IBBI/IPA-001/IP-
136 P-02550/2021- sk04sharma@gmail.com 1 1 0 Construction, Real Estate, Transport NCT of Delhi New Delhi
SHARMA
2022/13951
Binod Kumar IBBI/IPA-001/IP-
137 Sinah P-02688/2022- binod.adv@gmail.com 1 0 1 Hotels NCT of Delhi New Delhi
9 2023/14108
IBBIIPA-QOL/IP-| o\ avmittal.i rofessional @
138| Gaurav Mittal | P-02713/2022- |2 o ﬁpcom 1 0 1 Transport NCT of Delhi | New Delhi
2023/14140 gmal.
IBBI/IPA-001/IP- . .
139 Deepak Kumar P-02490/2022- | ca.deepak.mba@gmail.com 1 1 0 Construction, Real Estate, Other§ (Marketing, NCT of Delhi New Delhi
Goyal consultancy, Software and Information Technology)
2023/14143
IBBI/IPA-002/IP- - .
140/ Neha Bhasin N01234/2022- | neha@primusresolutions.in 1 0 1 EIECtr'C.'ty' Hotels, Wholesale and R_etall Trade, NCT of Delhi New Delhi
Construction, Real Estate, Manufacturing, Transport
2023/14213
PREETI IBBI/IPA-002/IP- Others (The CD is engaged in the business of
141 N01273/2023- | cspreetichauhan@gmail.com 1 0 1 providing technology solutions to Life science NCT of Delhi New Delhi
CHAUHAN :
2024/14331 business)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
Name of Toggr’:;ﬁ:&g e Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L ikier RP and BT
and BT) q
IBBI/IPA-001/IP- Hotels, Wholesale and Retail Trade, Construction,
142| Sourav Goyal P-02868/2023- | ipsouravgoyal@gmail.com 1 0 1 Real Estate, Manufacturing, Others (Textile, NCT of Delhi New Delhi
2024/14390 Pharmaceuticals)
Mr. Sudhir IBBI/IPA-001/IP-
143 ) P00195/2017- ska003@gmail.com 0 0 0 Others (MIXED) NCT of Delhi New Delhi
Kumar Agarwal
18/10374
IBBI/IPA-001/IP-
144 Mr. Anil Matta P00223/2017- | mattaassociates@gmail.com 0 0 0 Real Estate NCT of Delhi New Delhi
18/10422
Mr. Shailendra IBBI/IPA-002/IP-
145 ' Sinah N00471/2017- | shailendralaw@gmail.com 0 0 0 Real Estate NCT of Delhi New Delhi
g 2018/11372
. IBBI/IPA-002/IP- . .
146 Mr. Ranjan_ N00541/2017- ranjanns@gmail.com 0 0 0 Constructhn, Rgal Estate, Manufactunr!g, Others NCT of Delhi New Delhi
Chakraborti (Optical Fibre and Cable TV Service)
2018/11618
Mr. Sandee IBBI/IPA-001/1P- ipsandeepagrawal @gmail.co Others (Analysis, design and programming of custom
147 ' p P01135/2018- P pag 9 ’ 0 0 0 software, Chemicals, Paper Industry and Real Estate NCT of Delhi New Delhi
Kumar Agrawal m
19/11828 Etc.)
Mr. Bharat IBBI/IPA-002/IP-
148 ; . N00650/2018- bbsethi.adv@gmail.com 0 0 0 Wholesale and Retail Trade, Real Estate NCT of Delhi New Delhi
Bhushan Sethi
2019/12034
Mr. Sania IBBI/IPA-002/IP-
149 |2 G{J %a N00768/2018- gskisa@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
P 2019/12368
IBBI/IPA-001/IP-
150| Mrs. Jayanti Jain | P01559/2018- | cajayantijain.ip@gmail.com 0 0 0 Others (TEXTILES) NCT of Delhi New Delhi
2019/12426
Mr. Satendar IBBI/IPA-001/IP-
151 kumar P01580/2018- skrfca@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
2019/12429
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g e Number of Number of
S.N Insolvency Registration Registered E-mail ID of IP|  Assignments(As cpmpleted _ completed Name of the Sect_or in V\{hlch the IP has or is State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
IBBI/IPA-001/IP-
152  Atul Jagnani P01117/2019- atuljagnani@gmail.com 0 0 0 Construction NCT of Delhi New Delhi
2020/12508
Sushil Kumar IBBI/IPA-001/IP-
153 - P01655/2019- | ip.sksinghal66@gmail.com 0 0 0 Others (Industrial agricultural pesticide) NCT of Delhi New Delhi
Singhal
2020/12536
Yudhishter IBBI/IPA-003/IP-
154 Sharma N00217/2019- | yudhishteroct@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2020/12548
IBBI/IPA-001/IP- .
155| Mr. Ankur Tayal | P01790/2019- | caankurtayal79@gmail.com 0 0 0 Wholesale and Retal! Tr_ade, Others NCT of Delhi New Delhi
(telecommunication)
2020/12779
IBBI/IPA-001/IP- . . .
156|Mr. Sanjay Mehra| P01818/2019- | sanjay.mehra64@gmail.com 0 0 0 Electricity, Wholesale and Retail Trad_e, Construction, NCT of Delhi New Delhi
Real Estate, Manufacturing
2020/12784
Mr. Gvan IBBI/IPA-001/IP-
157 - oyan P01797/2019- cagcmisra@gmail.com 0 0 0 Wholesale and Retail Trade, Real Estate NCT of Delhi New Delhi
Chandra Misra
2020/12789
IBBIIPA-O02/IP-1 o ate deepa.gu ta@gmail
158| Ms. Deepa Gupta| N00867/2019- -geepa.gupta@g 0 0 0 Others (Any business entity /private limited company) | NCT of Delhi New Delhi
.com
2020/12801
IBBI/IPA-001/IP- . .
159| Mahesh Agarwal | P-01995/2020- |  ip1387ma@gmail.com 0 0 0 Real Estate, Ma“”f"flﬁ‘src';?'ci?he)’s (Power, BUSINESs |\~ of Delhi | New Delhi
2021/13087 g
IBBI/IPA-
" 003/ICAI-N- | cmarajinderkumar@gmail.co . .
160| Rajinder Kumar 00287/2020- m 0 0 0 NIL NCT of Delhi New Delhi
2021/13179
Pramod Kumar IBBI/IPA-001/IP-
161 P-02080/2020- pramod@capramod.com 0 0 0 Others (Others) NCT of Delhi New Delhi

Agrawal

2021/13208
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE Toggr’:;ﬁ:&g e Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L niektar RP and BT
and BT) q
DAMODAR | IBBI/IPA-002/IP-
162 PRASAD N00997/2020- sgsdel@gmail.com 0 0 0 Others (Insurance, Mobile accessories, Healthcare) NCT of Delhi New Delhi
GUPTA 2021/13223
DINESH IBBI/IPA-001/IP-
163 CHANDER P-02107/2020- | DCGCOMP@GMAIL.COM 0 0 0 NIL NCT of Delhi New Delhi
GUPTA 2021/13303
KESHAV IBBI/IPA-001/IP-
164 MITTAL P-02221/2020- | advocatekmittal@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2021/13354
IBBI/IPA-QOLIP- o rastogi ca@gmail.co
165| Ashwani Rastogi | P-02137/2020- restogcatzgmat 0 0 0 NIL NCT of Delhi | New Delhi
2021/13357
IBBI/IPA-002/IP- . .
66| B S SINCH | N0104512020- | bsb@bsbandassociates.in 0 0 0 Manufacturing, Others d(xfta')'”d”s”y and Textile | NoT of Delhi | New Delhi
2021/13385 v
IBBI/IPA-002/IP-
167 L?_{\z\lf\lNleT N01048/2020- loveneet.cs@gmail.com 0 0 0 Transport NCT of Delhi New Delhi
2021/13386
DIKSHITA IBBI/IPA-001/IP-
168 P-02226/2020- | ca.dikshasharma@gmail.com 0 0 0 Wholesale and Retail Trade NCT of Delhi New Delhi
SHARMA
2021/13408
IBBI/IPA-001/IP- . .
169| Niraj Kumar P-02368/2021- njhaandco@gmail.com 0 0 0 Construct!on, Manufact_urlng, Othe_rs (_Infrastructure, NCT of Delhi New Delhi
Information technologies, Synthetic filament yarn)
2022/13586
IBBI/IPA-002/IP- L .
70| N AR | N01046/2021- | Maneshwartprahul@gmail.c 0 0 0 NIL NCT of Delhi | New Delhi
2022/13625
IBBI/IPA-001/IP-
171 Keshri Kumar P-02459/2021- keshrik@yahoo.com 0 0 0 NIL NCT of Delhi New Delhi

2022/13769
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
NETIE & Toggmgzzgg o Number of Number of
S.N Registration . . . completed completed Name of the Sector in which the IP has or is
0 Inso_lvency Number of IP REgBEE R 1267 12 A55|gnm(_ents_(As Assignments as | Assignments as IRP, handling assignments SEAT Zone
Professional (IP) IRP, RP, Liquidator A
Liquidator RP and BT
and BT)
IBBI/IPA-001/IP- ca.vikash.sharma@gmail.co
172| Vikash Sharma | P-02456/2021- ' ' m gmatl. 0 0 0 NIL NCT of Delhi New Delhi
2022/13811
IBBI/IPA-002/1P-
173| soniya gupta N01155/2021- ipsoniyag@gmail.com 0 0 0 Wholesale and Retail Trade NCT of Delhi | New Delhi
2022/13863
IBBI/IPA-001/1P- | . . .
174] SURINOER 1" p.02534/201. | Psurinderbabbar@gmail.co 0 0 0 Construction NCT of Delhi | New Delhi
2022/13878
Pushpinder IBBI/IPA-001/1P-
175 Ku’:nar P-02548/2021- | pushpinderraiip@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
2022/13888
IBBI/IPA-001/1P-
176| PARUL GOYAL | P-02541/2021- | parul.aquarius@gmail.com 0 0 0 Manufacturing NCT of Delhi New Delhi
2022/13900
IBBI/IPA-
17| ENSELL | 003/00386/2021- Cma'a”Sh“'asirl‘acr‘;“nf‘zozo@gm 0 0 0 Real Estate NCT of Delhi | New Delhi
2022/13930 )
IBBI/IPA-
. 003/ICAI-N- . . . . .
178| Hans Raj Bhogra 00389/2021- hansrajbhogra@gmail.com 0 0 0 Hotels, Manufacturing NCT of Delhi New Delhi
2022/13940
Pradeen Kumar IBBI/IPA-002/1P-
179 pr N01141/2021- | law.kaushikl@gmail.com 0 0 0 Wholesale and Retail Trade, Real Estate NCT of Delhi | New Delhi
Kaushik
2022/13997
IBBI/IPA-001/IP-
180| PRINCE SONI | P-02608/2021- | princesoni9.ca@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2022/14014
IBBI/IPA-001/IP- Electricity, Hotels, Wholesale and Retail Trade,
181| Rahul Jindal P-02649/2021- jindalrahul60@gmail.com 0 0 0 Construction, Real Estate, Manufacturing, Others (Gas| NCT of Delhi New Delhi

2022/14048

Pipelines, Toll Road)
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024"
Name of Toggr’:;ﬁ:&g e Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L ikier RP and BT
and BT) q
1BBI/IPA-001/1P-
182| RUCHI GUPTA | P-02642/2021- | ruchiguptafcs@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2022/14058
1BBI/IPA-002/1P- . .
183|  PANKAY | \01213/2021- | feaPankajgupta2011@gmail. 0 0 0 Wholesale and Retail Trade NCT of Delhi | New Delhi
KUMAR GUPTA com
2022/14066
AMAR 1BBI/IPA-001/1P-
184 SHARMA P-02685/2022- amarfca@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2023/14125
Kunal Bharat 1BBI/IPA-002/1P-
185 Ram N01226/2022- kunalram.ip@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2023/14131
1BBI/IPA-002/1P-
186 RAJENDER PAL N01220/2022- rpchandel.ip@gmail.com 0 0 0 Others (Pharmaceutical and Textile) NCT of Delhi New Delhi
CHANDEL
2023/14135
1BBI/IPA-001/1P-
187| Rakesh Kumar | P-02705/2022- rakeshgoel89@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2023/14144
1BBI/IPA-001/1P-
188 Bhavna P-02716/2022- | bhavnabansalus@yahoo.com 0 0 0 Others (Computer Related Industry) NCT of Delhi New Delhi
2023/14150
MANOJ 1BBI/IPA-001/1P-
189 KUMAR JAIN P-02707/2022- mkjain365@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
2023/14173
HARISH 1BBI/IPA-001/1P-
190 P-02734/2022- | harishjuyal08@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
CHAND JUYAL
2023/14181
IBBI/IPA-001/1P-
191| Gaurav Gupta | P-02745/2022- | gaurav.ca2010@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi

2023/14195
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Panel of 1Ps for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024
Name of Toggr’:;ﬁ:&g e Number of Number of
S Insolvency RCERE G Registered E-mail ID of IP|  Assignments(As cpmpleted . EET 61 Namelofite Sect_or in V\{h'Ch 2l Es o7 State/UT Zone
0 - Number of IP o Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator L ikier RP and BT
and BT) q
IBBI/IPA-OOLIP- | ¢ . 1 ishagrago al@gmail.co
192| Kushagra Goyal | P-02748/2022- | '°XUshad gmy gmatl. 0 0 0 NIL NCT of Delhi | New Delhi
2023/14200
CA. Neerai IBBI/IPA-001/IP-
193 Bansal J P-02742/2022- nsh.accounts@ymail.com 0 0 0 NIL NCT of Delhi New Delhi
2023/14201
IBBI/IPA-001/IP-
194| Gaurav Garg P-02761/2022- | cagauravgarg86@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
2023/14231
Abhinaravan IBBI/IPA-001/IP-
195 naray P-02770/2022- | ca.abhimishra@gmail.com 0 0 0 Others (Facility Management) NCT of Delhi New Delhi
Mishra
2023/14236
IBBI/IPA-001/IP-
196|  Vishal P-02896- ad.vishal.ip@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
C01/2022- ‘ ’ '
2023/14272
IBBI/IPA-002/IP-
197| Neeraj Singhal N01255/2023- nslegalexpert@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2024/14295
IBBI/IPA-001/IP-
198 RAJINISH P-02793/2023- rajnishtomarl@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2024/14311
GAUTAM IBBI/IPA-001/IP-
199 P-02811/2023- | gautam.maurya@mail.ca.in 0 0 0 Others (Health care ) NCT of Delhi New Delhi
MAURYA
2024/14335
IBBI/IPA-001/IP-
200|  Gopal Garg P-02803/2023- | gopalgarg1987@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2024/14339
Shailesh Chandra | 'EE/IPA-00L/1P-
201 P-02859/2023- ipscojha@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi

Ojha

2024/14382
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4) ,
- Liquidator in a liquidation process under section 34(6) ,
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For New Delhi Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - NCT of Delhi

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines,

2024™
Name of ; ) TO?LS]:E&%" o Number of Number of ; ; )
S.N Insolvency Registration Registered E-mail ID of IP|  Assignments(As c_ompleted _ completed Name of the Sectpr in V\{hICh the IP has or is State/UT Zone
0 . Number of IP S Assignments as | Assignments as IRP, handling assignments
Professional (IP) IRP, RP, Liquidator A
Liquidator RP and BT
and BT)
IBBI/IPA-002/IP-
202| MOHAMMAD | “\01280/2024- | cskhalidoi@gmail.com 0 0 0 Others (Information Technology (IT) ) NCT of Delhi | New Delhi
KHALID
2025/14417
IBBI/IPA-002/IP- .
203 SZHETA | N012921204- | SONEtRGUPIENGaSSOCIALES@ 0 0 0 NIL NCT of Delhi | New Delhi
2025/14450 gmal.
IBBI/IPA-001/IP-
204| Yuvraj Tiwari P-02903/2024- | ipyuvrajtiwari@gmail.com 0 0 0 NIL NCT of Delhi New Delhi
2025/14458
IBBI/IPA-002/1P-
205| ABHISHEK | 01305/2024- |ipabhishek.work@gmail.com 0 0 0 NIL NCT of Delhi | New Delhi
PERIWAL 2025/14482
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

S.N

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

Mr. Chandra Prakash Jain

IBBI/IPA-
001/1P-
P00147/2017-
2018/10311

jain_cp@yahoo.com

41

40

Electricity, Hotels, Wholesale and Retail Trade, Construction, Real Estate,
Manufacturing, Transport, Others (Engineering, Trading etc.)

Gujarat

Ahmedabad

Mr. Vinod Tarachand Agrawal

IBBI/IPA-
001/1P-
P00641/2017-
2018/11090

ca.vinod@gmail.com

36

33

Hotels, Wholesale and Retail Trade, Construction, Real Estate, Manufacturing,
Others (Financial Services, Internet services, Paper Industry, Pharma Industry)

Gujarat

Ahmedabad

Mr. Keyur Jagdishbhai Shah

IBBI/IPA-
002/1P-
N00244/2017-
2018/10729

cs.keyurshah@gmail.com

33

27

Hotels, Construction, Real Estate, Manufacturing, Transport

Gujarat

Ahmedabad

Mr. Bhupendra Singh Narayan Singh Rajpu

IBBI/IPA-
001/IP-
P00397/2017-
18/10715

cabsrajput309@gmail.com

30

25

Wholesale and Retail Trade, Manufacturing, Others (Health Pharma Textiles)

Gujarat

Ahmedabad

Mr. Tejas Shah

IBBI/IPA-
001/IP-
P00089/2017-
18/10185

tejasshah44@yahoo.com

28

23

Construction, Manufacturing, Others (textile, hospitality, chemical, power,
paper)

Gujarat

Ahmedabad

Mr. Sunit Jagdishchandra Shah

IBBI/IPA-
001/IP-
P00471/2017-
18/10814

sunit78@gmail.com

28

25

Construction, Real Estate, Manufacturing, Others (Chemicals, Export Trade,
Textiles, Paper Industry)

Gujarat

Ahmedabad

Mr. Premraj Ramratan Laddha

IBBI/IPA-
001/IP-
P00060/2017-
18/10138

premladdha@yahoo.com

25

20

Wholesale and Retail Trade, Real Estate, Manufacturing

Gujarat

Ahmedabad

Mr. Ravi Kapoor

IBBI/IPA-
002/1P-
N00121/2017-
18/10290

ravi@ravics.com

25

18

Construction, Real Estate, Manufacturing, Others (Infrastructure, EPC, Ginning /
Oil Mill, Lighting Products, Leasing, Textile Manufacturing)

Gujarat

Ahmedabad

35



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

Total
Number of R Number of
SN . Registration . . Cqmpleted completed completed . . . . .
7| Name of Insolvency Professional (IP) Registered E-mail 1D of IP | Assignments( . Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 Number of IP Assignments
As IRP, RP, 2 as IRP, RP
Liquidator 2 L gIEEor and BT
and BT)
IBBI/IPA-
. 001/IP- . . .
9 Mr. Nimai Gautam Shah P00154/2017- cnjabd@gmail.com 2 ! 2 Wholesale and Retail Trade, Construction, Real Estate, Manufacturing, Others Gujarat Anhmedabad
2018/10323 (Engineering, Oil and Gas, Finance company, Textiles, Chemicals)
IBBI/IPA-
10 Mr. Sunil Kumar Kabra 00/1P- jinusco@gmail.com 21 1 20 Gujarat Ahmedabad
P01011/2017- ’
2018/11662 Wholesale and Retail Trade, Construction, Manufacturing, Transport
IBBI/IPA- Others (MANUFACTURE OF FABRICATED METAL PRODUCTS,
11 Mr. Pradeep Kumar Kabra 001/1P- ippradeepkabra@gmail.com 21 3 18 EXCEPT MACHINERY AND EQUIPMENTS, MANUFACTURE OF PAPER Gujarat Ahmedabad
P01104/2017- AND PAPER PRODUCTS, MANUFACTURE OF OTHER NON-METALLIC
18/11790 MINERAL PRODUCTS etc.)
IBBI/IPA-
o 003/IP- . . .
12 Mr. Sachin Dinkar Bhattbhatt N000138/2017- sachin.bhattbhatt@gmail.com 20 4 16 Electricity, Wholesale and Retail Trade, Construction, Real Estate, Gujarat Ahmedabad
2018/11514 Manufacturing, Transport, Others (IT Industry Education)
IBBI/IPA-
. . 001/1P- A . Hotels, Construction, Manufacturing, Others (Garment Industry, Steel & Metal, .
13 Mr. Vikash Gautamehand Jain P00354/2017- ca.vikasjain2@gmail.com 19 2 1 Consumer Electronics & Home Appliance, HDPE Fabrics & packaging material, Gujarat Anmedabad
18/10612 Food Industry, Textile, EPC, Rubber & Plastic Products)
IBBI/IPA-
14 Mr. Ajit Gyanchand Jain 001/1P- ajit@vcanca.com 19 0 19 Gujarat Ahmedabad
P00368/2017-
18/10625 Wholesale and Retail Trade, Construction, Real Estate, Manufacturing
IBBI/IPA-
. 001/1P-P- . . . Hotels, Wholesale and Retail Trade, Construction, Real Estate, Manufacturing, .
15 Jigar Tarunkumar Bhatt 01917/2019- Jigarb jigarb@gmail.com 19 ! 18 Others (Infrastructure, Laminates, Ceramic Tiles, Engineering, Textile, Event Gujarat Ahmedabad
2020/13005 Management, Auto Dealership, Marine)
IBBI/IPA-
16 Mr. Saaurabh Jhaveri Nog&zé;;—)ﬂ_ sjhaveri333@gmail.com 18 6 12 Gujarat Ahmedabad
2018/10146 Wholesale and Retail Trade, Manufacturing, Others (textile, packaging)

36



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

Total
Number of R Number of
S.N Registration Sl e completed COElEEE
7| Name of Insolvency Professional (IP) Y Registered E-mail 1D of IP | Assignments( mp Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 Number of IP Assignments
As IRP, RP, as Liquidator| 2 IRP, RP
Liquidator q and BT
and BT)
IBBI/IPA-
. . 002/1P- manishbuchasiacs@gmail.co .
17 Mr. Manish Santosh Buchasia NOO487/2017- m 17 9 8 Gujarat Ahmedabad
2018/11449 Wholesale and Retail Trade, Manufacturing, Others (Steel, oil and protein etc)
IBBI/IPA-
: 002/1P- . . .
18 Mr. Ashish Anantray Shah N00214/2017- ashish@ravics.com 16 4 12 Manufacturing, Others (Paper, Acryglass, Pharma, Fincap, Trading of Ceramic Gujarat Anhmedabad
18/10666 Items, Textile, etc)
IBBI/IPA-
: 002/1P- . .
1 Mr. Al 1 2 1 . . . .
o r. Arvind Gaudana N00283/2017- arvindg_cs@yahoo.com ° 8 Wholesale and Retail Trade, Construction, Manufacturing, Others (Ceramics, Gujarat Anmedabad
2018/10841 Shipping, Furniture)
IBBI/IPA-
. . 001/IP- L . .
20 Ms. Vineeta Maheshwari PO0185/2017- ipvineetak@gmail.com 14 3 11 Gujarat Ahmedabad
18/10364 Manufacturing, Others (Doors and Laminates, Minning and Quarrying etc)
IBBI/IPA-
. 002/IP- . . Construction, Real Estate, Manufacturing, Others (Ceramic, tiles, .
21| Mr.P hi Prafulch D 12 1 11 N - ! X ! ! P
I Prawincharan Frafuicharan Dwary N00331/2017- dwaryprawin@gmail.com pharmaceuticals, hospital, wood, veneer, bio fuel, natural energy, cotton ginning, Gujarat Ahmedabad
2018/10937 textile, water infrastructure)
IBBI/IPA-
: 001/IP- . .
22 Mr. Manish Kumar Bhagat PO0856/2017- mbhagat2003@gmail.com 12 1 11 Gujarat Ahmedabad
2018/11438 Hotels, Manufacturing, Others (Textile, Chemical)
IBBI/IPA-
: : 001/IP- I } .
23 Mr. Chirag Rajendra Kumar Shah PO1169/2018- chirag.irp@gmail.com 11 3 8 Gujarat Ahmedabad
19/11837 Others (Semi Conductor and Water)
IBBI/IPA-
24 RATHIN MAJMUDAR 004/1P-P- info@carathin.com 10 0 10 Gujarat Ahmedabad
02576/2021- ’
2022/13928 Electricity, Manufacturing
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

Total
Number of R Number of
S.N Registration Sl e completed COElEEE
" | Name of Insolvency Professional (1P) 9 Registered E-mail 1D of IP | Assignments( mp Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 Number of IP Assignments
As IRP, RP, as Liquidator| 2 IRP, RP
Liquidator q and BT
and BT)
IBBI/IPA-
: 001/IP- .
25 Mr. Omkarchand Rikhabdas Maloo P00435/2017- omkar@ormaloo.com 9 ! 8 Wholesale and Retail Trade, Manufacturing, Others ((Solar Panel Gujarat Anhmedabad
18/10758 Manufacturing,Stock Broking,Waste Processing))
IBBI/IPA-
: . . 002/1P- . . . .
26 Mr. Amrish Navinchandra Gandhi NO0G70/2018- amrishgandhi72@gmail.com 9 1 8 Gujarat Ahmedabad
2019/12036 Wholesale and Retail Trade
IBBI/IPA-
. : 001/IP- ; .
27 Mr. Dhaval Kk M 1 . . . I .
r. Dhaval Jitendrakumar Mistry P01853/2019- cadhavalmistry@yahoo.com 9 8 Construction, Manufacturing, Transport, Others (Edible Oil, Distillery, Industrial Gujarat Ahmedabad
2020/12849 Coating, Electrical Panels)
IBBI/IPA-
001/1P-P- } L . )
2 NANDISH NILBHAI VIN 1 . . .
8 SHSU 02117/2020- Ip-nandish.vin@gmail.com o 8 Wholesale and Retail Trade, Construction, Manufacturing, Transport, Others Gujarat Anmedabad
2021/13270 (Coaching Institute, )
IBBI/IPA-
: . 001/IP- ; . .
29 Ms. Sunil Kumar Kedia PO0028/2016- kedia_kedia@yahoo.com 8 0 8 Gujarat Ahmedabad
17/10064 Wholesale and Retail Trade, Manufacturing, Others (Food Processing)
IBBI/IPA-
: 001/IP- - . . .
Mr. Mah P | 7 7 . . -
30 r Mahendra Prasad Jinda P00616/2017- mpjindal@rediffmail.com 0 Wholesale and Retail Trade, Manufacturing, Others (Trading in Paper Products, Gujarat Ahmedabad
2018/11073 Information Teechnology)
IBBI/IPA-
8 002/1P- L . . .
31 Mr. Vinodkumar Surendralal Shah NOO10/2018- ipvinodshah@rediffmail.com 7 3 4 Gujarat Ahmedabad
2019/11857 Others (Resort)
IBBI/IPA-
: 001/IP- . } .
32 Mr. Shivkumar Madanlal Baser P01263/2018- shivmbaser@gmail.com 6 0 6 Gujarat Ahmedabad
2019/12064 Wholesale and Retail Trade, Manufacturing, Others (Finance)
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

S.N

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

33

Ravindra Kumar Goyal

IBBI/IPA-
001/1P-P-
02019/2020-
2021/13098

ravindral960_goyal@yahoo.
co.in

Electricity, Manufacturing, Others (Textiles Infrastructure)

Gujarat

Ahmedabad

34

Mr. Trupalkumar Patel

IBBI/IPA-
001/1P-
P01186/2018-
2019/11907

trupal.ip@gmail.com

Electricity, Wholesale and Retail Trade, Manufacturing, Others (SHIP
BUILDING, POWER, AGRICULTURE RELATED ACTIVITIES,
INFRASTRUCTURE & AUTOMOBILE COMPONENTS)

Gujarat

Ahmedabad

35

Mr. Akhilkumar Amrutlal Thakkar

IBBI/IPA-
001/1P-
P01392/2018-
2019/12159

akhilthakkar@gmail.com

Wholesale and Retail Trade, Manufacturing

Gujarat

Ahmedabad

36

Mr. Darshan Bharatbhai Patel

IBBI/IPA-
001/IP-
P01579/2018-
2019/12442

ca.darshanbpatel@gmail.com

Wholesale and Retail Trade

Gujarat

Ahmedabad

37

WJALKUMAR MADHUBHAI CHAUDHZ

IBBI/IPA-
001/1P-P-
02196/2020-
2021/13463

CAKMCHAUDHARY@YA
HOO.COM

Real Estate, Others (Textile, Garment)

Gujarat

Ahmedabad

38

Mr. Dakshesh Pravinchandra Choksi

IBBI/IPA-
001/IP-
P00718/2017-
2018/11300

ca.dakshesh@gmail.com

Manufacturing, Others (Shipping)

Gujarat

Ahmedabad

39

Atul Jashwantrai Sheth

IBBI/IPA-
001/1P-P-
02463/2021-
2022/13854

atulshethip@gmail.com

Wholesale and Retail Trade, Others (Food Processing)

Gujarat

Ahmedabad

40

Mr. Balmukund Bhagchand Kabra

IBBI/IPA-
001/IP-
P00544/2017-
2018/10974

bkabraco@yahoo.com

Wholesale and Retail Trade, Manufacturing

Gujarat

Ahmedabad

41

Mrs. Indira Suresh VVora

IBBI/IPA-
001/IP-
P01264/2018-
2019/12000

indira.vora@yahoo.com

Others (paper)

Gujarat

Ahmedabad

42

Mr. Sushil Vishwakant Tewary

IBBI/IPA-
001/IP-
P01288/2018-
2019/12049

sushilt@hotmail.com

Manufacturing, Others (Agri Equipment)

Gujarat

Ahmedabad

39



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

S.N

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

43

Mr.Rajendra jain

IBBI/IPA-
002/1P-
N00732/2018-
2019/12353

iprajendragjain@gmail.com

Manufacturing, Others (services , IT, software and animation )

Gujarat

Ahmedabad

44

Mr. Hitesh Narayanbhai Agrawal

IBBI/IPA-
001/1P-
P01183/2019-
2020/12639

caagrawalhitesh@gmail.com

Manufacturing, Others (Food & Beverages Sector, Manufacture of structural
metal products, tanks, reservoirs and steam generators, Manufacture of non-
metallic mineral products)

Gujarat

Ahmedabad

45

SHUBHAM AGARWAL GOYAL

IBBI/IPA-
002/1P-
N01000/2020-
2021/13229

fcs.shubhamgoyal@gmail.co
m

Real Estate, Transport

Gujarat

Ahmedabad

46

Mukesh R. Dayani

IBBI/IPA-
002/1P-
N01138/2021-
2022/13915

mukeshdayani.ip@gmail.com

Manufacturing

Gujarat

Ahmedabad

47

Mr. Dhaval C Khamar

IBBI/IPA-
001/1P-P-
02574/2021-
2022/13944

ca.dhavalkhamar@gmail.com

Construction, Manufacturing, Others (EPC (Engineering, Procurement, and
Construction))

Gujarat

Ahmedabad

48

Ramakant Gupta

IBBI/IPA-
001/1P-P-
02673/2022-
2023/14105

bajajgupta@yahoo.com

Construction, Manufacturing

Gujarat

Ahmedabad

49

Sanjaykumar Jitendralal Shah

IBBI/IPA-
001/1P-P-
01915/2020-
2021/13096

sshahfca.ss@gmail.com

Electricity, Wholesale and Retail Trade, Others (Personal Insolvency of
Guarantor of Corporate Debtor)

Gujarat

Ahmedabad

50

HITEN RATILAL ABHANI

IBBI/IPA-
001/1P-P-
02068/2020-
2021/13231

habhani@gmail.com

Manufacturing

Gujarat

Ahmedabad

51

Pankaj Prabhudayal Goenka

IBBI/IPA-
001/1P-P-
02129/2021-
2022/13903

goenkap@gmail.com

Others (Textile)

Gujarat

Ahmedabad

52

Neeraj Kumar Bajaj

IBBI/IPA-
001/1P-P-
02672/2022-
2023/14110

nkbajajca@gmail.com

Others (Business Activities )

Gujarat

Ahmedabad

40



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

S.N

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

53

Mr. Dharmendra Dhelariya

IBBI/IPA-
001/1P-
P00251/2017-
18/10480

dhelariya@gmail.com

Manufacturing, Others (Entertainment)

Gujarat

Ahmedabad

54

Mr. Bimal Ashok Desai

IBBI/IPA-
001/IP-
P00748/2017-
2018/11281

bimal.a.desai@icai.org

Manufacturing, Others (Investment company)

Gujarat

Ahmedabad

55

Mr. Pawankumar Jagetia

IBBI/IPA-
001/IP-
P00800/2017-
2018/11366

pjagetiaco@yahoo.co.in

Construction, Real Estate

Gujarat

Ahmedabad

56

Mr. Malav Jitendra Ajmera

IBBI/IPA-
001/IP-
P01190/2018-
2019/11908

malav.ajmera@maassociates.
co.in

Manufacturing

Gujarat

Ahmedabad

57

gautam deswal

IBBI/IPA-
001/1P-P-
02111/2020-
2021/13395

deswal01@hotmail.com

Wholesale and Retail Trade, Manufacturing

Gujarat

Ahmedabad

58

Nilesh Kothari

IBBI/IPA-
002/1P-
N01225/2022-
2023/14132

ca.nkothari@gmail.com

Electricity, Wholesale and Retail Trade, Construction, Real Estate,
Manufacturing, Transport, Others (auto and auto ancillaries, textiles)

Gujarat

Ahmedabad

59

NIHARIKA MAHESHWARI

IBBI/IPA-
001/1P-P-
02725/2022-
2023/14157

NIHARIKAMAHESHWARI
2011@GMAIL.COM

Manufacturing

Gujarat

Ahmedabad

60

Sanjay Borad

IBBI/IPA-

003/00441/2023+

2024/14324

ipsanjayborad@gmail.com

Real Estate, Manufacturing, Others (Chemicals, Tobacco, Cigarette)

Gujarat

Ahmedabad

61

Mr. Parag Sheth

IBBI/IPA-
002/1P-
N00142/2017-
18/10381

pksheth@hotmail.com

Steel Industries, Construction Industries, Chemical Industries, Textile Industries,
Tile Industries, Information & Technology Industries, Agro Industries,
Pharmaceutical Industries, Rubber Tube , Automotive Industries, Water Supply ,
Infrastructure & Project industries, Silicate Industries etc

Gujarat

Ahmedabad

62

Mohit Bipinchandra Adatiya

IBBI/IPA-
001/1P-P-
01966/2019-
2020/13004

camohitadatiya@gmail.com

Construction, Real Estate, Manufacturing, Others (Solar Energy)

Gujarat

Ahmedabad

41



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with "Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

S.N
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Registration
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Registered E-mail ID of IP
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as Liquidator
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completed
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and BT

Name of the Sector in which the IP has or is handling assignments
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63

PIYUSH JAGDISH BHANSALI

IBBI/IPA-
001/1P-P-
02138/2020-
2021/13352

piyushsurat@gmail.com

Others (Financial Services, Security Services)

Gujarat

Ahmedabad

64

Pragnesh Mahendrabhai Jagasheth

IBBI/IPA-
001/1P-P-
02219/2020-
2021/13456

jagasheth@gmail.com

Wholesale and Retail Trade, Manufacturing

Gujarat

Ahmedabad

65

KANHAIYALAL SALAWAT

IBBI/IPA-
001/1P-P-
02343/2021-
2022/13529

RPKSALAWAT@GMAIL.C
oM

NIL

Gujarat

Ahmedabad

66

Rajeshkumar Malani

IBBI/IPA-
001/1P-P-
02098/2021-
2022/13550

carajeshmalani@gmail.com

Construction, Real Estate

Gujarat

Ahmedabad

67

Keshav Khaneja

IBBI/IPA-
002/1P-
N01131/2021-
2022/13759

khanejakes@gmail.com

NIL

Gujarat

Ahmedabad

68

KIRAN CHAND SIPANI

IBBI/IPA-
001/1P-P-
02309/2021-
2022/13589

sipaniadvisor@gmail.com

NIL

Gujarat

Ahmedabad

69

Rajendrakumar Radhakishan Kabra

IBBI/IPA-
001/1P-P-
02385/2021-
2022/13835

rajendra_kabra@rediffmail.c
om

Wholesale and Retail Trade, Others (logistic)

Gujarat

Ahmedabad

70

Riddhi Sanket Gandhi

IBBI/IPA-
001/1P-P-
02631/2021-
2022/14041

kadhiwala_riddhi@yahoo.co.
in

NIL

Gujarat

Ahmedabad

71

Ramesh Kumar Totla

IBBI/IPA-
001/1P-P-
02670/2022-
2023/14097

mandco.surat@gmail.com

Manufacturing

Gujarat

Ahmedabad

7

N

JAYKISHAN RAMESHWARLAL RATH

IBBI/IPA-
001/1P-P-
02710/2022-
2023/14166

JAYKISHAN.RATHI@GM
AIL.COM

Wholesale and Retail Trade, Manufacturing, Others (TEXTILE)

Gujarat

Ahmedabad

42



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Ahmedabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Gujarat, Union Territory of Dadra and Nagar Haveli, Union Territory of Daman and

Diu

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024"

Total
Number of Number of
Number of
S.N Registration Sl completed el
"~| Name of Insolvency Professional (IP) Registered E-mail ID of IP | Assignments( . Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
¢} Number of IP A Assignments
s IRP, RP, Lk as IRP, RP
Liquidator astlq and BT
and BT)
IBBI/IPA-
73 Bhavik Haribhai Rupapara 001/1P-P- cabhavikr3@gmail.com 0 0 0 Gujarat Ahmedabad
02741/2022- :
2023/14196 Manufacturing
IBBI/IPA-
74 GOVIND LADDHA O0LIP-P- | 0 vindladdha75@gmail.com 0 0 0 Gujarat Ahmedabad
02730/2022- ’ Others (Businesss consultancy and advisory services in the area of financial
2023/14204 services industry)
IBBI/IPA-
75 PRATEEK AANCHALIA 02?7%'/;023 aanchaliaprateek@gmail.com 0 0 0 NIL Gujarat Ahmedabad
2024/14281
IBBI/IPA-
76 Ankit Gadia 001/1P-P- Caankitgadia@gmail.com 0 0 0 NIL Gujarat Ahmedabad
02724/2024- :
2025/14426
IBBI/IPA-
77 RAHUL GATTANI 00/IP-P- carahulgattani@gmail.com 0 0 0 NIL Gujarat Ahmedabad
02905/2024- :
2025/14445
IBBI/IPA-
78 MIRTUNJAY SINGH 001/1P-P- kfcindia9@gmail.com 0 0 0 NIL Gujarat Ahmedabad
02911/2024- !
2025/14474
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Panel of IPs for appointment as,

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with " Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Total
Number of Number of Number of
5 Registration COmE s completed EETPIEIES)
o. Name of Insolvency Professional (IP) Nurgber of IP Registered E-mail 1D of IP | Assignments( Assi Ements Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
AsIRP,RP, | ' SS9 | as IRP, RP
Liquidator q and BT
and BT)
IBBI/IPA-
. . 002/1P- Electricity, Wholesale and Retail Trade, Construction, Real Estate,
1\Mr. Shravan Kumar Vishnoi N00040/2016- 21 0 21 Manufacturing, Others (Medical Equipment, Steel, Sugar, ) Uttar Pradesh | Allahabad
2017/10079 | shravan.vishnoi@yahoo.com
IBBI/IPA-
. 001/IP- Hotels, Wholesale and Retail Trade, Construction, Real Estate, Manufacturing,
2|Ms. Reshma Mittal P00297/2017- 20 3 1 Others (Iron & Steel, Cables, Rice) Uttar Pradesh Allahabad
18/10541 careshmamittal@gmail.com
IBBI/IPA-
. 001/IP- Wholesale and Retail Trade, Real Estate, Manufacturing, Others (Banquet &
3|Mr. Piyush Moona P00990/2017- 16 0 16 Catering Services) Uttar Pradesh Allahabad
2018/11630 piyushmoona@gmail.com
IBBI/IPA-
. 003/1P- Real Estate, Manufacturing, Others (Gems and Jewellery sector, Hydraulic
4 1 . X
Mr. Debashis Nanda N00040/2017- 3 5 8 sector, Food industry, Iron and steel, Automobile and export sector) Uttar Pradesh Allahabad
18/10316 dnanda.cma@gmail.com
IBBI/IPA-
5|Ms. Hemi Gupta N00010427/;2PO 17- 9 0 9 Real Estate, Manufacturing, Others (Steel, Dairy, Telecommunication) Uttar Pradesh Allahabad
18/10383 hemigupta@rediffmail.com
IBBI/IPA-
L 001/IP- Real Estate, Manufacturing, Others (Power Transmission Industry, Power
6|Mr. Deepak Maini P00676/2017- | deepak.maini@insolvencyser o 0 o Generation Industry, Railway Wagons Manufacturers and Security Services ) Uttar Pradesh Allahabad
2018/11149 vices.in
IBBI/IPA-
002/1P- Real Estate, Manufacturing, Others (Solar Energy Power Supplier and
7|Mr. Vekas Kumar Garg NO0738/2018- 9 7 2 Chemicals Manufacturing Units) Uttar Pradesh Allahabad
2019/12291 vikasgarg_k@outlook.com
IBBI/IPA-
. . . 002/IP- Wholesale and Retail Trade, Real Estate, Others (Professional, scientific, and
8| Mr. Rajeev Ranjan Singh NO0707/2018- 9 0 9 technical activities) Uttar Pradesh Allahabad
2019/12418 ip.rajeevsingh@gmail.com
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with " Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Total
Number of Number of Number of
5 Registration COmE s completed EETPIEIES)
: Name of Insolvency Professional (IP) Registered E-mail 1D of IP | Assignments( . Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 Number of IP Assignments
As IRP, RP, I as IRP, RP
Liquidator =B ey and BT
and BT)
IBBI/IPA-
9| Mr. Rajiv Bhatnagar POO%OYIE:/I;;N- 7 0 7 Others (Automobiles industry ) Uttrakhand Allahabad
18/10160 carajivbhatnagar@gmail.com
IBBI/IPA-
10| Ms. Babita Jain 002/1P- 7 1 6 Construction, Manufacturing Uttar Pradesh Allahabad
N00321/2017- ,
2018/10926 jainbabita06@gmail.com
IBBI/IPA-
. . . 001/IP- Construction, Others (Production and distribution of Meat products, Marble &
11|Mr. Paramjeet Singh Bhatia P00961/2017- 7 0 7 Granite processing) Uttar Pradesh Allahabad
2018/11582 bhatiaparam.s@gmail.com
IBBI/IPA-
12| Deepak Kumar Garg N 0(;);)92(;;;0 19- | deepakgarg07@rediffmail.co 7 1 6 Others (gold jewellery) Uttar Pradesh Allahabad
2020/12560 m
IBBI/IPA-
13| Vimal Kumar NOOOS?QZE:;ZP(;ZO- 5 1 4 Manufacturing, Others (Dyeing of Fur, Energy industry etc.) Uttar Pradesh Allahabad
2021/13236 maidvimall@rediff.com
IBBI/IPA-
14|PARAG SINGHAL ogle;I/ZOon 5 0 5 Manufacturing, Others (Export of Leather Products, Software BPO) Uttar Pradesh Allahabad
2021/13322 sparagca@yahoo.co.in
IBBI/IPA-
15| Mr. Rakesh Jindal P00030715//I2P(; 17- 4 0 4 Hotels, Construction, Real Estate, Manufacturing Uttar Pradesh Allahabad
18/10632 ca.rakeshjindal@gmail.com
IBBI/IPA-
16 |Mr. Sudhir Kumar Shukla 001/1P- 4 2 2 Construction Uttar Pradesh Allahabad
P01139/2018-
2019/12386 skshukla22@hotmail.com
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Panel of IPs for appointment as,

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with " Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail 1D of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

17

Dev Vrat Rana

IBBI/IPA-
001/IP-P-
02567/2021-
2022/13936

cadevrana@gmail.com

Wholesale and Retail Trade, Manufacturing

Uttarakhand

Allahabad

18

Mr. Abhay Kumar

IBBI/IPA-
002/1P-
N00504/2017-
2018/11559

km.abhay@gmail.com

Hotels, Real Estate

Uttar Pradesh

Allahabad

19

Virendra Maurya

IBBI/IPA-
001/IP-P-
02627/2021-
2022/14022

virendramaurya.ip@gmail.co
m

Manufacturing, Others (IT Service Company)

Uttar Pradesh

Allahabad

20

Mr. Alok Chandra Singh

IBBI/IPA-
002/IP-
N00381/2017-
2018/11124

alok@alokchandra.com

Others (Information Technology)

Uttar Pradesh

Allahabad

21

Mr. Anil Kumar Mittal

IBBI/IPA-
002/IP-
N00742/2018-
2019/12263

mittalanil.ubi@gmail.com

Wholesale and Retail Trade, Real Estate, Manufacturing

Uttar Pradesh

Allahabad

22

Mr. Bhoopesh Gupta

IBBI/IPA-
001/IP-P-
01468/2018-
2019/12271

cabhoopesh@rediffmail.com

Construction

Uttar Pradesh

Allahabad

23

Manoj Kumar

IBBI/IPA-
001/1P-
P01653/2019-
2020/12535

manojjain264@gmail.com

Real Estate, Others (print media )

Uttar Pradesh

Allahabad

24

Amit Goel

IBBI/IPA-
001/1P-
P01842/2019-
2020/12950

ip.amitgoel@gmail.com

Manufacturing, Others (Sevice Industry)

Uttar Pradesh

Allahabad

25

Pawan Garg

IBBI/IPA-
002/IP-
N01011/2020-
2021/13267

cspawan.garg@gmail.com

Real Estate, Manufacturing

Uttar Pradesh

Allahabad

26

Mr. Puneet Sakhuja

IBBI/IPA-
001/1P-
P01820/2019-
2020/12792

capuneetsakhuja@gmail.com

Real Estate

Uttar Pradesh

Allahabad

46



Panel of IPs for appointment as,

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with " Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail 1D of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

27

Pawan Lohia

IBBI/IPA-
001/IP-P-
02021/2020-
2021/13160

pawanlohea@gmail.com

Construction

Uttar Pradesh

Allahabad

2

oo

Deepak Mittal

IBBI/IPA-
001/IP-P-
02096/2020-
2021/13264

reshmaandco@gmail.com

Wholesale and Retail Trade, Manufacturing, Others (Education)

Uttar Pradesh

Allahabad

2

O

ANKIT AGRAWAL

IBBI/IPA-
002/1P-
N01070/2020-
2021/13514

ankitagarwalcs@gmail.com

Manufacturing

Uttar Pradesh

Allahabad

3

o

Rakesh Sehgal

IBBI/IPA-
002/IP-
N01194/2021-
2022/13991

rakeshsehgal58 @gmail.com

Electricity, Wholesale and Retail Trade, Manufacturing, Others (Steel Industry)

Uttar Pradesh

Allahabad

3

-

sunil sethi

IBBI/IPA-
003/ICAIN0042
6/2022-
2023/14179

ssethi412@gmail.com

Construction, Real Estate, Manufacturing

Uttar Pradesh

Allahabad

3

N

Mr. Jayant Prakash

IBBI/IPA-
001/1P-
P00597/2017-
2018/11049

jayant_prakash@yahoo.com

Others (Voluntary liquidation, Insolvency of Personal Guarantor to Corporate
debtor)

Uttar Pradesh

Allahabad

3

w

Mr. Manish Jain

IBBI/IPA-
001/1P-
P00874/2017-
2018/11472

manish1974jain@yahoo.com

NIL

Uttar Pradesh

Allahabad

34

Mr. Deepak Kumar Agarwal

IBBI/IPA-
002/IP-
N00584/2017-
18/11778

dkagarwal.ip@gmail.com

Construction, Real Estate, Manufacturing

Uttar Pradesh

Allahabad

35

Mr. Satyendra Sharma

IBBI/IPA-
002/IP-
N00737/2018-
2019/12260

satyendrasirp@gmail.com

Electricity, Manufacturing, Others (MOVIE THEATRES, WATER AND
WASTE MANAGEMENT TREATMENT)

Uttar Pradesh

Allahabad

3

(=2

Bihari Lal Chakravarti

IBBI/IPA-
002/IP-
N00863/2019-
2020/12776

blchakravarti.associates@gm
ail.com

Electricity, Others (Dairy & Dairy products, Solar Power)

Uttar Pradesh

Allahabad
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Panel of IPs for appointment as,

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with " Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024

Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail 1D of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

37

Mr. Sudhir Kapoor

IBBI/IPA-
001/1P-
P01793/2019-
2020/12780

kapoor.casudhir@gmail.com

Manufacturing

Uttar Pradesh

Allahabad

38

Mr. Sushil Kumar Gupta

IBBI/IPA-
002/1P-
N00822/2019-
2020/12823

sushilgassociates1@gmail.co
m

Manufacturing

Uttar Pradesh

Allahabad

39

Vishal Kumar Pandey

IBBI/IPA-
001/1P-
P01885/2019-
2020/12947

vishalkpandeyca@gmail.com

NIL

Uttar Pradesh

Allahabad

40

ANKIT AGARWAL

IBBI/IPA-
001/IP-P-
01954/2020-
2021/13095

DRANKITCA@GMAIL.CO
M

NIL

Uttar Pradesh

Allahabad

41

Meenu Goel

IBBI/IPA-
001/IP-P-
02260/2020-
2021/13467

cameenugoel08@yahoo.com

NIL

Uttar Pradesh

Allahabad

42

ANIL SINGH PATWAL

IBBI/IPA-
002/IP-
NO1096/2020-
2021/13516

fcmaasp@gmail.com

NIL

Uttarakhand

Allahabad

43

Rajat Kumar Mehra

IBBI/IPA-
002/IP-
N01180/2021-
2022/13933

mehra6@rediffmail.com

NIL

Uttar Pradesh

Allahabad

44

ISHENDRA PANDEY

IBBI/IPA-
001/IP-P-
02591/2021-
2022/14019

ishendrapandey@yahoo.co.in

NIL

Uttar Pradesh

Allahabad

45

Rajnish Kumar

IBBI/IPA-
001/IP-P-
02653/2021-
2022/14061

rajnishkumar@icai.org

NIL

Uttar Pradesh

Allahabad

46

PRADEEP KUMAR VERMA

IBBI/IPA-
001/IP-P-
01884/2022-
2023/14134

verma.pradeep@yahoo.com

Real Estate

Uttar Pradesh

Allahabad

48



Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Allahabad Zone

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Uttar Pradesh and State of Uttarakhand

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024"

Total
Number of Number of
| Number of f
S.N . Registration . . Co_mp eted completed comp eted . . . . .
’ Name of Insolvency Professional (IP) Registered E-mail 1D of IP | Assignments( p Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
¢} Number of IP Assignments
As IRP, RP, as Liquidator| IRP, RP
Liquidator q and BT
and BT)
IBBI/IPA-
. 003/ICAI-N-
47| Shitanshu Sharma 00400/2022- 0 0 0 Real Estate Uttar Pradesh Allahabad
2023/14205 ip.shitanshu@gmail.com
IBBI/IPA-
003/ICAI-N-
48| DEEPAK SINGH 00447/2023- | deepaksingh1965@gmail.co 0 0 0 NIL Uttar Pradesh Allahabad
2024/14350 m
IBBI/IPA-
49| Shalini Bhatnagar 00L/IP-P- 0 0 0 NIL Uttarakhand Allahabad
02878/2024- | cashalinisrivastava@gmail.co
2025/14403 m
IBBI/IPA-
. 001/1P-P-
50| Alakto Majumder 02857/2024- 0 0 0 NIL Uttar Pradesh Allahabad
2025/14407 alakto.ip@gmail.com
IBBI/IPA-
51| Arvind Kumar saxena 001/1P-p- 0 0 0 NIL Uttar Pradesh | Allahabad
02901/2024- | aksaxena2001@rediffmail.co
2025/14453 m
IBBI/IPA-
001/1P-P-
52|SAKET PURI 02919/2024- 0 0 0 NIL Uttar Pradesh Allahabad
2025/14485 saketpuri65@gmail.com
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Panel of IPs for appointment as,

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Amravati Zone

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),

- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Andhra Pradesh

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024*

Total
Number of Number of
SN Registration Clnplieizd tl:rrr? blzze?jf G B
’ Name of Insolvency Professional (IP) 9 Registered E-mail ID of IP | Assignments( mp Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 Number of IP Assignments
As IRP, RP, 65 LR as IRP, RP
Liquidator q and BT
and BT)
IBBI/IPA- . . .
001/1P- Construction, Real Estate, Manufacturing, Transport, Others (Food Processing, Bus Body
1 |Mr. Immaneni Eswara Rao P01224/2018- ip.caier@gmail.com 15 1 14 Building & Machine Tools Manufacturing, Sugar Industry, Student Facilities Andhra Pradesh | Amravati
2010/11943 Management, Beer Brewing Industry)
IBBI/IPA-
2 |SRINIVAS GUDLA RAO oggglg/z;;o gudlasrinivasrao@gmail.com 7 0 7 Electricity, Wholesale and Retail Trade, Construction, Manufacturing Andhra Pradesh | Amravati
2021/13333
IBBI/IPA-
001/IP- kammulaprabhakar@hotmail . .
3 |Mr.Kammula Prabhakar Rao PO1467/2018- com 4 0 4 Others (Food Processing, Infrastructure) Andhra Pradesh | Amravati
2019/12339
IBBI/IPA-
4 |Mr. Mannava Divakara Sarma P0101%12//I§(518- mdsarma2003@yahoo.com 3 0 3 Wholesale and Retail Trade, Others (Trading in optical fiber cables) Andhra Pradesh | Amravati
2019/11917
IBBI/IPA-
5 |NAMBURU NAGA VENKATA PARDHA SARADHI QOSACAIN- o saradhi@gmail.com 3 0 3 Electricity, Construction, Manufacturing, Others (Information and Broadcasting, IT | 42 pradesh | Amravati
00415/2022- services, digital solutions to businesses in various sectors)
2023/14118
IBBI/IPA-
6 |GOLLA RAMAKANTHA RAO 0(3331/5(/:2%;(’;‘_ gollarama@yahoo.com 2 0 2 Construction, Real Estate, Manufacturing, Others (Data Management Services) Andhra Pradesh | Amravati
2021/13364
1BBI/IPA-003/N-
7 |PV S KALIKI MURTHY 00367/2021- pvskmurthy@yahoo.com 2 0 2 Manufacturing Andhra Pradesh | Amravati
2022/13871
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INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Amravati Zone
Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Andhra Pradesh

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

Total
Number of NUGRErGh Number of
Completed e completed
Registered E-mail ID of IP | Assignments( mp Assignments Name of the Sector in which the IP has or is handling assignments

Assignments
As IRP, RP, as Liquidator,| & IRP, RP
Liquidator q and BT
and BT)

S.N . Registration
Name of Insolvency Professional (1P) Number of 1P

State/UT

Zone

IBBI/IPA-
002/1P- rp.gsivaramaprasad@gmail.c
8 |GUDIPATI SIVA RAMA PRASAD NO1233/2022- om

2023/14163
IBBI/IPA-
002/IP- CIMMANENI@OUTLOOK.

NO1257/2023- COM
2024/14280

2 0 2 Wholesale and Retail Trade, Manufacturing, Others (Agri based products)

9 |CHAITANYA KIRAN IMMANENI 2 0 2 Manufacturing, Others (Cotton and Sugar Industries)

Andhra Pradesh

Andhra Pradesh

Amravati

Amravati

IBBI/IPA-
10 |MURALI KRISHNA YANNAMSETTI OggzléIIZOF;1 yannamsetti@gmail.com 1 0 1 Others (Personal guarantors of company engaged in biofuel)

2022/13884
IBBI/IPA-
11 |NANNAPANENI VEERAIAH CHOUDARY Q0P | huchowdary@gmail.com 0 0 0 NIL

02586/2021-

2022/13958

Andhra Pradesh

Andhra Pradesh

Amravati

Amravati

IBBI/IPA-
12 |L. RAMADAS 032812/2022 ramadasfca@gmail.com 0 0 0 NIL

2023/14093

IBBI/IPA-
13 IMYLAVARAPU SUJATA 003/00434/2023-  sujatam777@gmail.com 0 0 0 NIL
2024/14286

Andhra Pradesh

Andhra Pradesh

Amravati

Amravati

IBBI/IPA-
003/IPA-ICAI- . .
14 | TURLAPATI VISWANATH N-00461/2024- tviswanath67@gmail.com 0 0 0 NIL

2025/14459

Andhra Pradesh

Amravati
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Panel of IPs for appointment as,

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Bengaluru Zone

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),

- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Karnataka

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™*

Sy Name of Insolvency Professional (IP)

1 |Mr. Madhugiri Venkatarayappa Sudarshan

Registration
Number of IP

IBBI/IPA-
002/1P-
N00561/2017-
2018/11707

Total
Number of Number of
Completed t‘g:ﬁz:g completed
Registered E-mail ID of IP | Assignments( mp Assignments Name of the Sector in which the IP has or is handling assignments
Assignments
As IRP, RP, 65 LR as IRP, RP
Liquidator q and BT
and BT)

sudarshan.mv@outlook.com 26 11 15 Construction, Manufacturing, Others (Poultry)

State/UT

Karnataka

Zone

Bengaluru

2 |Mr. Pankaj Srivastava

3 |Mr. Ravi Sankar Devarakonda

IBBI/IPA-
001/1P-
P00245/2017-
18/10474
IBBI/IPA-
001/1P-
P00095/2017-
2018/10195

psri@live.com 24 2 2 supply, Health & Equipments, Manufacture of basic chemicals,)

ravicacscmallb@gmail.com 17 4 13 Electricity, Construction, Real Estate, Manufacturing

Electricity, Construction, Real Estate, Manufacturing, Others (electricity, Gas, steam & hot water

Karnataka

Karnataka

Bengaluru

Bengaluru

4 |Mr. Anish Agarwal

5 |Mr. Srikantiah Shivaswamy

IBBI/IPA-
001/1P-P-
01497/2018-
2019/12256
IBBI/IPA-
001/1P-
P00411/2017-
18/10727

ip.cispl@gmail.com 8 2 6 Wholesale and Retail Trade, Manufacturing

shivaswamys2@gmail.com 3 0 3 Manufacturing, Others (Fintech, Pharmaceuticals)

Karnataka

Karnataka

Bengaluru

Bengaluru

6 |Mr. Kanekal Chandrasekhar

7 |Pavitra S Vyas

IBBI/IPA-
002/1P-
N00642/2018-
2019/11964
IBBI/IPA-
002/1P-
N01144/2021-
2022/13844

kanekal.chandru@gmail.com 2 1 1 Wholesale and Retail Trade, Manufacturing

cspavitravyas@gmail.com poultry, service sector )

Wholesale and Retail Trade, Construction, Real Estate, Manufacturing, Others (sugar industry,

Karnataka

Karnataka

Bengaluru

Bengaluru

8 |Ms. Ramanathan Bhuvaneshwari

IBBI/IPA-
002/1P-
N00306/2017-
18/10864

bhoona.bhuvan@gmail.com 0 0 0 Real Estate, Manufacturing

Karnataka

Bengaluru
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Panel of IPs for appointment as,

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Bengaluru Zone

- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Karnataka

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™*

Sy Name of Insolvency Professional (IP)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

9 |Padmanabhan Nair

IBBI/IPA-
001/IP-P-
02289/2020-
2021/13495

paddy.ideck@gmail.com

Others (Information Technology )

Karnataka

Bengaluru

10 |Pramod Srihair

1

=

Ramakrishna Kamat

IBBI/IPA-
001/1P-P-
02286/2021-
2022/13674
IBBI/IPA-
001/IP-P-
02579/2021-
2022/13935

pramod@capad.in

kamatca2002@yahoo.com

Electricity, Transport, Others (Hospital, Healthcare)

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru

12 |Rajini G N

13 |RANJANA SINGH

IBBI/IPA-
002/1P-
N01179/2021-
2022/13954
IBBI/IPA-
002/1P-
N01181/2021-
2022/13968

torajinign@gmail.com

ipranjanasingh@gmail.com

NIL

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru

14 |CHIDAMBAR CHIKKERUR

15 INARESH KUMAR TAILOR

IBBI/IPA-
001/1P-P-
02610/2021-
2022/14005
IBBI/IPA-
001/IP-P-
02668/2021-
2022/14063

ip.cachiks@yahoo.com

canktaylor@icai.org

NIL

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru

16 |ANUJA BHATE

IBBI/IPA-
002/1P-
N01212/2022-
2023/14077

culanuz@yahoo.co.in

Real Estate

Karnataka

Bengaluru
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),

- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and

- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)
of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Bengaluru Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Karnataka

This panel is prepared in accordance with **Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) (Second) Guidelines, 2024™

SN

Name of Insolvency Professional (1P)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

17

18

PRAVEEN PRAKASH GHALI

SAI KRISHNAIAH MEDIKONDA

IBBI/IPA-
001/1P-P-
02714/2022-
2023/14190
IBBI/IPA-
001/IP-P-
02765/2022-
2023/14244

cappghali@gmail.com

casaikrishna@gmail.com

NIL

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru

19

20

B V RAMESH

Venkatraman Prakash

IBBI/IPA-
002/1P-
N01262/2023-
2024/14299
IBBI/IPA-
003/ICAI-N-
00430/2023-
2024/14302

bvrcorp100@gmail.com

prakashv61@gmail.com

NIL

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru

2

[

22

Akhila Bolla

Vishwanath K S

IBBI/IPA-
002/IP-
N01259/2023-
2024/14315
IBBI/IPA-
001/1P-P-
02861/2023-
2024/14388

ip.akhilabolla@gmail.com

vishwanathks@mail.ca.in

Manufacturing

Manufacturing

Karnataka

Karnataka

Bengaluru

Bengaluru

23

24

A KRISHNASWAMY

JYOTINDRA KUMAR PARIDA

IBBI/IPA-
002/1P-
N01284/2024-
2025/14396
IBBI/IPA-
001/IP-P-
02913/2024-
2025/14499

krishnaswamy24@gmail.co
m

cajkparida@gmail.com

NIL

NIL

Karnataka

Karnataka

Bengaluru

Bengaluru
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

Total
Number of Number of
Number of
S.N| Name of Insolvency Professional Registration . . Co_mpleted completed completed . . . . .
i Registered E-mail ID of IP | Assignments( - Assignments Name of the Sector in which the IP has or is handling assignments State/UT Zone
0 (IP) Number of IP Assignments
As IRP, RP, e e as IRP, RP
Liquidator a and BT
and BT)
IBBI/IPA-
. . 002/1P- . . Hotels, Wholesale and Retail Trade, Construction, Real Estate, Manufacturing, Others .
1 Mr. Vikram Bajaj NO0003/2016- bajaj.vikram@gmail.com 29 0 29 (Internet Technology) Haryana Chandigarh
2017/10003
IBBI/IPA-
. 001/IP-P- irp.vivekbansalca@gmail.co . .
2 Mr. Vivek Bansal 01475/2018- m 22 0 22 Manufacturing Haryana Chandigarh
2019/12249
IBBI/IPA-
001/1P- Khandelwalmahendar2@gm . . . .
3 | Mr. Mahender Kumar Khandelwal P00033/2016- ail.com 19 0 19 Electricity, Real Estate, Others (power and steel, education, software ) Chandigarh Chandigarh
2017/10086
IBBI/IPA-
. 002/IP- sanjayaggarwal.fcs@gmail.c 1 1 Wholesale and Retail Trade, Manufacturing, Others (Textiles, Cotton , Garments and Rice .
4 Mr. Sanjay Kumar Aggarwal NOO126/2017- om 5 5 0 Industry) Haryana Chandigarh
18/10295
IBBI/IPA-
5 Mr. Sanyam Goel NO(?lOSZt;;;(-)N- goelsanyam@gmail.com 14 2 12 Construction, Real Estate, Others (Healthcare, Telecom) Chandigarh Chandigarh
18/10397
IBBI/IPA- . . .
001/1P- . . Wholesale and_R_etalI Trade, Manufgcturlng, Others (EPC Industry, Travel |ndustry_, Teleport _ _
6 Mr. Alok Kumar Agarwal P0O0059/2017- alok@insolvencyservices.in 13 1 12 Industry, Mining and agglomeration of hard coal, Manufacture of tanks, reservoirs and Punjab Chandigarh
containers of metal, Manufacture of insulated wire and cable))
2018/10137
IBBI/IPA-
. 001/1P- . . Real Estate, Manufacturing, Others (textile, Consumer durables, Film and Entertainment, . .
7 Mr. Anil Kumar P00144/2017- anil2566@gmail.com 18 ! 12 Cycle, Electrical Goods, Carpet, Plastic Manufacturer ) Punjab Chandigarh
2018/10308
IBBI/IPA-
001/IP- . Hotels, Real Estate, Manufacturing, Transport, Others (Automobiles, Hospitality, IT, Parking . .
1 1 . L A
8 Mr. Navneet Gupta P00361/2017- navguptaca@gmail.com 3 0 3 and Toll management, Texdiles, Logistics, Paper mills) Chandigarh Chandigarh
18/10619
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

SN

Name of Insolvency Professional

(1P)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

10

Mr. Mahesh Bansal

Mr. Mohit Chawla

IBBI/IPA-
001/1P-
P00785/2017-
2018/11341
IBBI/IPA-
001/IP-
P00524/2017-
2018/10949

emmbee.consulting@gmail.c
om

ipservices@embeegroup.in

10

10

Electricity, Hotels, Wholesale and Retail Trade, Manufacturing

Manufacturing, Others (RICE & OIL EXTRACTION, SHOES AND LEATHER)

Haryana

Punjab

Chandigarh

Chandigarh

11

12

Mr. Prem Chand Goyal

Abhimanyu Mittal

IBBI/IPA-
001/1P-
P01780/2019-
2020/12710
IBBI/IPA-
001/IP-
P01870/2019-
2020/12893

pcgd7758@gmail.com

ca.mittalabhi@gmail.com

Wholesale and Retail Trade, Manufacturing

Electricity, Hotels, Construction, Real Estate, Manufacturing, Others (Manufacturing of
Feeds and Farms, Rice Mills)

Punjab

Punjab

Chandigarh

Chandigarh

13

14

Mr. Nipan Bansal

Mr. Rajesh Dhawan

IBBI/IPA-
001/1P-
P00039/2017-
2018/10100
IBBI/IPA-
001/IP-
P00952/2017-
2018/11572

irp@parshotamandassociates
.com

rdshivam@yahoo.co.uk

Electricity, Wholesale and Retail Trade, Manufacturing, Others (Textile Industry, Yarn
Manufacturing, Paper and Board Manufacturing, Bicycle Industry, Food Manufacturing,
Forging)

Hotels, Wholesale and Retail Trade, Real Estate, Manufacturing, Transport

Haryana

Haryana

Chandigarh

Chandigarh

15

16

Mr. Anil Kumar Singhal

Madan Mohan Dhupar

IBBI/IPA-
001/1P-
P00468/2017-
18/10811
IBBI/IPA-
002/1P-
N00860/2019-
2020/12768

anilsinghalca@gmail.com

dhuparmm@gmail.com

Real Estate, Manufacturing

Hotels

Punjab

Chandigarh

Chandigarh

Chandigarh
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

SN

Name of Insolvency Professional

(1P)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

17

18

Mr. Somnath Gupta

Dharmendra Kumar Bhasin

IBBI/IPA-
002/1P-
N00042/2016-
17/10081
IBBI/IPA-
002/1P-
N00816/2019-
2020/12564

somgupta_62@rediffmail.co
m

ipdkbhasin@gmail.com

Manufacturing

Manufacturing

Haryana

Haryana

Chandigarh

Chandigarh

19

20

Bhupinder Sethi

Mr. Deepak Thukral

IBBI/IPA-
001/1P-P-
02144/2020-
2021/13366
IBBI/IPA-
002/1P-
N00182/2017-
18/10453

ip.brsethi@gmail.com

deepakthukrall@gmail.com

Manufacturing, Transport, Others (Textiles Manufacturing, Automobiles dealership &
transport)

Manufacturing

Chandigarh

Haryana

Chandigarh

Chandigarh

21

22

Mr. Desh Deepak

Mr. Ashish Agarwal

IBBI/IPA-
001/1P-
P00648/2017-
2018/11105
IBBI/IPA-
001/IP-
P00688/2017-
2018/11165

deshdeepak297@gmail.com

ashishagarwalca@gmail.com

Wholesale and Retail Trade, Construction, Real Estate, Manufacturing, Others (Textile &
Garments Manufacture, Mushroom Farming Packaging & Retail)

Manufacturing

Punjab

Punjab

Chandigarh

Chandigarh

23

24

Mr. Arun Gupta

Mr.Naresh Kumar goel

IBBI/IPA-
001/1P-
P01323/2018-
2019/12055
IBBI/IPA-
002/1P-
N00696/2018-
2019/12323

arunsapna.ca@gmail.com

nkg1964@rediffmail.com

Manufacturing

Wholesale and Retail Trade, Manufacturing

Haryana

Haryana

Chandigarh

Chandigarh

25

Nikhil Sachdeva

IBBI/IPA-
001/1P-P-
02743/2022-
2023/14184

nikhilsachdeva.ca@gmail.co
m

Wholesale and Retail Trade, Manufacturing, Others (Financial Intermediation, Steel, Cattle
Feed, Textile Manufacturing)

Haryana

Chandigarh
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

SN

Name of Insolvency Professional

(1P)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

26

27

Mr. Tara Chand Meenia

Mr. Praveen Ranka

IBBI/IPA-
001/1P-
P01125/2018-
2019/11822
IBBI/IPA-
002/1P-
NO00746/2018-
2019/12261

tc.meenia@gmail.com

unitymgt@rediffmail.com

Hotels

Electricity

Haryana

Chandigarh

Chandigarh

Chandigarh

28

29

Mr. Mukesh Kumar

Sandeep Kumar Chitkara

IBBI/IPA-
001/1P-P-
01498/2018-
2019/12268
IBBI/IPA-
001/IP-P-
01976/2020-
2021/13084

ca.mukeshmittal@gmail.com

sandchit9@gmail.com

Electricity

Manufacturing

Haryana

Punjab

Chandigarh

Chandigarh

30

31

Mr. Ashok Kumar Singla

Mr. Subhash Saini

IBBI/IPA-
002/1P-
N00229/2017-
18/10680
IBBI/IPA-
002/1P-
N00449/2017-
2018/11241

asingla_cs@yahoo.co.in

subhsainil@gmail.com

Manufacturing

Manufacturing

Punjab

Haryana

Chandigarh

Chandigarh

32

33

Mr. Vigyan Prakash Arora

Mrs. Sapna Gupta

IBBI/IPA-
001/1P-
P01106/2017-
18/11797
IBBI/IPA-
001/IP-
P01324/2018-
2019/12056

vigyan@vigyanarora.com

sapnaarun.ca@gmail.com

Others (Manufacture of rubber products)

Wholesale and Retail Trade, Manufacturing

Haryana

Punjab

Chandigarh

Chandigarh
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Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

SN

Name of Insolvency Professional

(1P)

Registration
Number of IP

Registered E-mail ID of IP

Total
Number of
Completed

Assignments(
As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

34

35

Mrs. Pooja Trikha

Mr.Sachit Soni

IBBI/IPA-
001/1P-
P01375/2018-
2019/12173
IBBI/IPA-
001/IP-
P01413/2018-
2019/12335

pooja_trikha@hotmail.com

sachitsoni@gmail.com

Others (ELECTRICAL CONTRACTING )

Manufacturing

Jammu and
Kashmir

Chandigarh

Chandigarh

Chandigarh

36

37

Mr. Tarsem Chand Garg

Gurdev Bassi

IBBI/IPA-
001/1P-
P01410/2018-
2019/12451
IBBI/IPA-
001/IP-
P01633/2019-
2020/12504

gargtarsem@gmail.com

ipgurdevbassi@gmail.com

Hotels, Manufacturing

Manufacturing, Others (Financial Services)

Punjab

Haryana

Chandigarh

Chandigarh

38

39

Mr. Mukul Kumar

UMESH CHAND GOYAL

IBBI/IPA-
001/1P-
P01670/2019-
2020/12642
IBBI/IPA-
001/IP-P-
01876/2019-
2020/12974

adv.mksingh@gmail.com

goyaluc.ip@gmail.com

Real Estate, Others (Service Sector)

Wholesale and Retail Trade, Construction, Manufacturing, Others (Food processing)

Chandigarh

Punjab

Chandigarh

Chandigarh

40

41

SANJEEV BHANDARI

HARJINDER SINGH

IBBI/IPA-
001/1P-P-
02328/2021-
2022/13528
IBBI/IPA-
001/IP-P-
02356/2021-
2022/13543

ipcasanjeevbhandari.1@gma
il.com

corporatesar@gmail.com

Electricity

Manufacturing

Haryana

Chandigarh

Chandigarh

Chandigarh




Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA
PANEL FOR JANUARY 1, 2025 TO JUNE 30, 2025 - For Chandigarh Zone

Areas Covered (The IPs having registered office in these areas shall be eligible for appointment by benches of NCLT and DRT located in these areas) - State of Himachal Pradesh, State of Punjab, State of Haryana, Union Territory of Chandigarh,
Union Territory of Jammu and Kashmir, Union Territory of Ladakh

This panel is prepared in accordance with *Insolvency Professionals to act as Interim Resolution Professionals, Liquidators, Resolution Professionals and Bankruptcy Trustees (Recommendation) Second) Guidelines, 2024

SN

Name of Insolvency Professional

(1P)

Registration
Number of IP

Registered E-mail ID of IP
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Number of
Completed
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As IRP, RP,
Liquidator
and BT)

Number of
completed
Assignments
as Liquidator

Number of
completed
Assignments
as IRP, RP
and BT

Name of the Sector in which the IP has or is handling assignments

State/UT

Zone

42

43

ANKUR BANSAL

sunita

IBBI/IPA-
003/ICAI-N-
00370/2021-

2022/13820
IBBI/IPA-
002/1P-
NO1208/2021-
2022/14031

ip.caankur@gmail.com

csskanwar@gmail.com

Wholesale and Retail Trade, Real Estate, Manufacturing

Others (Education)

Haryana

Haryana

Chandigarh

Chandigarh

44

Kamlesh Kumar Sharma

IBBI/IPA-

003/00428/2022-

2023/14232

ipkksharma@gmail.com

Others (Manufature of Transport equipment. & Mining and agglomeration hard coal)

Haryana

Chandigarh

45

46

Mr. Rajeev Bansal

Mr. Manik Goyal

IBBI/IPA-
001/1P-
P00226/2017-
18/10425
IBBI/IPA-
001/IP-
P00278/2017-
18/10522

carajeevbansal@yahoo.com

camanikgoyal@gmail.com

Construction, Others (HEALTHCARE)

Manufacturing, Others (Agency of FMCG)

Chandigarh

Chandigarh

Chandigarh

Chandigarh

47

48

Mr. Priya Bhushan Sharma

Mr. Mast Ram

IBBI/IPA-
001/1P-
P00351/2017-
2018/10652
IBBI/IPA-
002/1P-
N00211/2017-
18/10664

bhushansharma@hotmail.co
m

mrchechi.ip@gmail.com

Others (Food and Beverages Industry)

NIL

Punjab

Punjab

Chandigarh

Chandigarh

49

50

Mr. Rohit Sehgal

Mr. Krishan Rajesh Chaudhary

IBBI/IPA-
001/1P-
P00528/2017-
2018/10953
IBBI/IPA-
001/IP-
P00684/2017-
2018/11161

iamrs101@gmail.com

krajeshchaudhary@gmail.co
m

Hotels, Wholesale and Retail Trade, Real Estate, Manufacturing, Transport, Others (Food
Processing, Paper and Pulp and Collective Investment Scheme based company)

Manufacturing

Haryana

Haryana

Chandigarh

Chandigarh




Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
- Liquidator in a liquidation process under section 34(6),
- Resolution Professional (RP) in an individual insolvency resolution process under section 97(4) or 98(3), and
- Bankruptcy Trustee (BT) under section 125(4), 146(3) or 147(3)

of the Insolvency and Bankruptcy Code, 2016, by Adjudicating Authority.
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State/UT
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51

52

Mr. Vipan Kumar Gupta

Mr. Vikas Rai Berry

IBBI/IPA-
001/1P-
P00935/2017-
2018/11539
IBBI/IPA-
002/1P-
N00558/2017-
2018/11694

fcavipan@gmail.com

npl339@rediffmail.com

NIL

Wholesale and Retail Trade

Punjab

Punjab

Chandigarh

Chandigarh

53

54

Mr. Gautam Mittal

Mr. Vikas Gupta

IBBI/IPA-
001/1P-
P01331/2018-
2019/12058
IBBI/IPA-
001/IP-
P01317/2018-
2019/12420

mittalgautam@yahoo.com

vikas_fca@yahoo.com

Wholesale and Retail Trade, Manufacturing

NIL

Punjab

Punjab

Chandigarh

Chandigarh

55

56

Mr. Rajeesh Gupta

Mr. Gurbinder Singh

IBBI/IPA-
001/1P-
P01747/2019-
2020/12705
IBBI/IPA-
001/IP-
P01787/2019-
2020/12720

rajeesh_chd@yahoo.com

gurbinderca@gmail.com

NIL

NIL

Chandigarh

Chandigarh

Chandigarh

Chandigarh

57

58

Pankaj Arora

Ashok Malik

IBBI/IPA-
001/1P-
P01643/2019-
2020/12739
IBBI/IPA-
001/IP-
P01913/2019-
2020/12957

tra.pankaj@gmail.com

malikandmalikadvocates@g
mail.com

Real Estate

Others (Legal, accounting, book-keeping and auditing activities; tax consultancy; market
research and public opinion polling; business and management consultancy)

Haryana

Punjab

Chandigarh

Chandigarh




Panel of IPs for appointment as,
- Interim Resolution Professional (IRP) in a Corporate Insolvency Resolution Process (CIRP) under section 16(4),
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59

60

RAJEEV MAWKIN

Harmanjit Singh

IBBI/IPA-
002/1P-
N00961/2020-
2021/13048
IBBI/IPA-
001/IP-P-
02034/2020-
2021/13080

rajeevip2020@gmail.com

ipcaharmanghai@gmail.com

Others (IT enabled services)

Manufacturing, Others (Production , collection and distribution of electricity)

Haryana

Punjab

Chandigarh

Chandigarh

61

62

CS DEWAN ASPARAN NABI

Suresh Kumar Malhotra

IBBI/IPA-
002/1P-
N00962/2020-
2021/13135
IBBI/IPA-
001/IP-P-
02109/2020-
2021/13266

danaasparan@yahoo.com

sureshkmalhotral@gmail.co
m

Others (business ofRiceShellers, Sella Plant, Solvent Plant, Rice Grains, Floor Mill and
Vegetable Extraction Plant )

NIL

Punjab
